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COUNCIL OF STATE.
Thursday, 12th August, 1943.

The Council met in the Council Chamber of the Council House at Eleven of the
Clock, the Honourable the President in the Chair.

MEMBER SWORN :
The Honourable Mr. Narayanan Raghavan Pillai (Commerce Secretary).

QUESTIONS AND ANSWERS.
'NITED NATIONS CONFERENCE ON F0OD AND AGRICULTURE AT HoT SPRINGS.

132. Tae HoNoUraBLE R{3a YUVERAJ DUTTA SINGH : (a) Is it a fact
that about 38 nations took part in a conference with the United States on post-war
food problems about the last week of April 1943, which was held in the U. S. A. which
among others considered the possibilities of international agreements designed to
assure efficient production of essential agricultural products at prices equitable to
both the consumer and the producer ? .

(b) Was India invited and represented in this Conference and if so, by whom ?
What were the decisions arrived at in this conference so far at least as India is con-
cerned ? :

THE HoNOURABLE MR. N. R. PILLAI : The United Nations Conference on
Food and Agriculture was held at Hot ‘Springs, Virginia, and lasted from May 18th
to June 3rd. Forty-four nations were represented at the Conference. The Indian
Delegation consisted of— .

Sir Girja Shankar Bajpai, Agent General for India, Washington ; Chairman of

the Delegation.

Sir Phiroz Kharegat, Vice Chairman, Imperial Council of Agricultural Research.

Sir David Meek, Indian Trade Commissioner, London.

Mr. H. S. Malik, Indian Trade Commissioner, New York.

Dr. W. R. Aykroyd, Director of the Indian Institute of Nutrition Research.

The resolutions and recommendations of the Conference are embodied in a
document known as the Final Act of the Conference, a copy of which has been placed
in the Library of the Lgislature.

THE HoNoUuRABLE MR. HOSSAIN IMAM : No reply has been given to part
two of the question, Sir. »

Tue HonouraBie MR. N. R. PILLAI : 1 would beg my Honourable friend to
have a look at the document called the Final Act of the Conference.

INTER-ALLIED TRXTILE CONFERENOE.

133. THE HoNoURABLE Ra¥a YUVERAJ DUTTA SINGH : Will Government
state whether India has been invited to attend a full-scale conference to-which repre-
sentatives from the Dominions and the Allied countries have been invited to discuss
and settle the distribution of the World’s textile supplies during the duration of the
war, and some years of peace ? If so, who is to represent India; and what steps
have Government taken, or propose to take to safeguard the textile and other allied
interests of India, against unfair foreign and international competition ?

Tar HonouraBrLE MR. N, R. PILLAI: Government are not aware that any
such Conference is being convened, but they understand that the Combined Pro-
duction and Resources Board and United States of America have been making, in
respect of textiles of all kinds, a Burvey of the production and requirements of the
United Nations. .

Tae HoNoUuraBLE MR. HOSSAIN IMAM : Have the Government of India
submitted any memoranduny on this subject ? _

Tar HonouraBLE MR. N. R. PILLAI : No, Sir.

Tee HoNourABLE MR. HOSSAIN IMAM : Have they been invited ?

Tee HoNourasLE MR. N. R. PILLATI : No, Sir.

' ( 179 )



130 COUNCIL OF STATE [12r8 Ava. 1948
NUMBER OF APPOINTMENTS CREATED IN THE Foop DEPARTMENT.

. 134. TeE HoNouraBLE Mr. HOSSAIN IMAM : Will Government give the
following information about the Fodl Department of the Government of India :—
(a) The number of posts created since lst March, 1943 by different salary grades ;
(h) the number of Hindus, Muslims and Europeans and others appointed in each grade;
(c) whether communal proportions apply to these, if not, how were they exempted
from the Home Department 1934 circulars ; (d) the number of posts (by pay grades)
advertised and proposed to be advertised in the near future ; (e) full statement of the
proposed line of action of the Food Department to tackle the situation ; s () a
categorical statement whether price fixations will be adopted for wheat and rice
in the current financial year or not ?

MaJor-GENERAL THE HoNouraBLE E. WOOR : Parts (a) and (b) A states
.ment giving the required mformat)on has been laid on thie table of the House.
Part (c)—VYes.
-Part (d)—
Gazetted— .
1 post of Deputy Regional Food Commissioner—pay Rs. 1,000—1,500.
1 post of Assistant Regional Food Commissioner—pay Rs. 600—800.
7 posts of ‘Area Inspectors of Food—pay Rs. 1,000—1,500.
50 posts of Resident Inspectors—pay Rs. 360—800.
7 posts of Hygienc Officers—pay Rs. 350—800.
Non-gazetted—
4 posts of Acceptance Officers—pay Rs. l7o
1 post of Fstxmatox—pa\ upto Rs. 250.
50 posts of Atfalytical Chemists—pay between Rs. 150 to 300.
« 1 post of Stenographer—pay Rs. 125—300.
Parts (e) and (f)—Government propose to cover these points during the dis
oussion on the food situation shortly to take place.
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Losrs INOURRED IN DELHI PROVINOE ON SLIT TRENCHES AND SHELTERS.

135. THE HoNoUrRABLE Mr. HOSSAIN IMAM : Will Government state the
costs incurred in the Delhi Province (@) in makng slit trenches and refilling them in
1942 ; (b) in building other shelters ; and (c) the average cost of each.

. THE HoNOURABLE SiIR JWALA PRASAD SRIVASTAVA : (a) Cost incurred

in making slit trenches and refilling them—Rs. 74,109. () Cost incurred in building

other shelters—Rs. 1,10,357. (c) Average cost of each—(¢) Shelter—1,269, (i)

Trench—about Rs. 45 ’
RELAXATI()N OF LIGHTING RESTRICTIONS.

136. Tue HoNoUrABLE Mk. HOSSAIN IMAM : -Will Government state the
steps they have taken to reduce the expenses under the Civil Defence Department
due to decrease in dangers of air raids and increased defence arrangements ?

TrHE HoNOUBABLE SIR JWALA PRASAD SRIVASTAVA : It would not be
in the public interests to give any details of the adjustment of India’s Air Raid
Precautions to the changes in the general strategical situation. The Honourable
Member may rest assured that this matter is constantly under review and that
adequate steps have been taken to ensure that personnel and material are not locked

% up in such defensive measures.
STEPS TAKEN TO REDUCE EXPENDITURE oN CIViL DEFENCE.

137. ToE HoNoUraBLE MR. HOSSAIN IMAM : Do Government propose to
relax the restrictions of lighting in far off places like Bombay ; if not, why not ?

TeE HoNoUraBLE SR JWALA PRASAD SRIVASTAVA : Lighting restric-
tions have been relaxed over the greater part of India. Where they have been main-
tained it has been on account of necessity imposed by considerations of naval, military
and air security. The question whether a relaxation of the lighting restrictions in
Bombay is possible is under consideration.

. Pay or AMERIcAN FORCEs.

138. THE HoxourRaBLE MR. HOSSAIN IMAM: Will Government make a
clear and comprehensive statement about the procedure adopted to meet the rupee
expenses on supplies and pay of the American Army and Air Force ? What was
the amount in 1942-43 and how much of it was charged to our Defence Estimates
and how much recouped ? _

THE HoNOURABLE MRr. C. E. JONES : The pay of American Forces in India is
met by the United States Government under its own arrangements. The amount is
not known and none of it is paid for by the Government of India. '

Expenditure on supplies is met partly by the American Forces themselves and
partly by the Government of India under reciprocal Lease.-Lend arrangements.

As regards the amount of the latter, I am not in a position to give figures at pre-
sent, as the task of evaluating all services rendered is not yet completed.

TaE HoXoURaBLE ME. HOSSAIN IMAM : With whom have the United States
Governments arrangements for getting rupee supplies ?

THE HoNoURABLE MR. C. E. JONES : In the usual way, Sir. The American
Government buys with dollars. '

Tue HoNoUraBLE Mr. HOSSAIN IMAM : What happens to those dollars
which are acquired by the Reserve Bank ?

TeE HoNoUuraBLE ME. C. E. JONES : Exactly the same as happens to the
dollars which accrue to India as a result of a favourable balance of trade 1f and
when that happens.

Tre HoNouraBLE MRr. HOSSAIN IMAM : Will the Honourable Member
give us some figure about the dollar balances which the Reserve Bank have acquired ?

TaE HoxouraBLE ME. . E. JONES : 1 should like to have notice of that
question, Sir.

NamEs oF COWTBAC'I’OBS AND RATES AT WHICH THEY 8UPPLY BEEF T0O THE AMERICAN
AND Bririse FoBcES.

139. THE Homomunmc Me. HOSSAIN IMAM : Will Government lay on the
table a statement giving the names of the big contractors for the supply of beef to
the American and British Forces in India and the rates of as many as possible in
the Eastern Command ?

His ExoeLLENcY THE COMMANDER-IN-CHIEF : Information to enable me

- to answer the first part of the question is not readily available and its collection
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would involve an amount of time and labour that would not be justifiable in war-time
Messrs. Associated Livestock Farms, Ltd., Calcutta, are the contractors for most of
the Eastern Army area and their rates vary from Rs. 12-8-0 to Rs. 18-12-0 per 100
Ibs. according to the locality in which the meat is required.

Cost oF MAINTAINING PRISONERS OF WAR.

140. Tae HoNoURABLE'MR. HOSSAIN IMAM : Will Government give the cost
of maintaining Prisoners of -War in each of the years 1940-41 to 1942-43 ; and how
much was paid by H. M. G. and Indian States ? -

His ExcrLLENCY THE COMMANDER-IN-CHIEF : The figures in respect of
cost of maintenance of prisoners of war in India are as follows : —

(In lakhs of rupees.)
1940-41 . e . . e e e 70
1941.42 . . . . e e .. 8,64
1942.43 . . . . 5,78

The entire expendlture in wspect of mamtammg Pprisoners ot war is being borne
by His Majesty’s Government.

THE HoNOURABLE PanpiT HIRDAY NATH KUNZRU : May we know what
was the total number of prisoners on whose account this expenditure was incurred ?

His ExceLLENcY THE COMMANDER-IN-CHIEF : I am afraid 1 have not got.
any information with me.

THE HoNouraBLE Mz. HOSSAIN IMAM : Do the figures include the capital
expenditure and the current expenditure 6r the current expenditure only / [ think
the Finance Secretary should reply to it.

His ExceLLency THE COMMANDER-IN-CHIEF : 1 should like notice of that

uestion.
a THE HONOURABLE MR. C. E. JONES : I also would like to have notice of that
question,

MaNUFACTPRE IN THE U. S. A. oF DEHYDRATED AND PULVERIZED MEAT.

141. T HovouraBLE Mr. HOSSAIN IMAM : Is Government aware that
dehydrated and pulverized meat is being manufactured in U. S: A. for nearly a year ?
Has Government made or proposed to make arrangements for its import for
U.S. A. and other white forces and the allied prisoners of war ; if not, why not?

Maisor GENERAL THE HoNOURABLE E. WOOD : Yes. Government are aware
that dehydrated meat is being manufactured in America and in certain other allied
countries. But in the difficult shipping position it is the accepted policy not to em-
ploy shipping for any particular commodity that can be and is being manufactured
in the country where the goods are required for consumption.

TELEGRAM FROM VISCOUNT WAVELL THANKING THE MEMBERS OF
THE COUNCIL OF STATE FOR THEIR CONGRATULATIONS.

Tue HoNoUrABLE THE PRESIDENT : Honourable Members, I would like to
read to you, particularly as I have been requested to do so, a message which I have
received from Viscount Wavell in reply to the message I sent him :—

¢ Many thanks for your telegram conveying to me the congratulations and good wishes.
of the Council of State. Will you kindly pass my thanks on to the Council and say how much

I appreciate this message from my former colleagues. Wavell. ”’ (Applduse.)

MOTION RE FOOD SITUATION.

MAJOR-GENERAL THE HoNouraBLE E. WOOD (Food Secretary): Mr.
President, I move that :—

‘ The food situation in India be taken into consideration’’.

The subject is a vast one. I propose to confine myself to the main points that
govern and regulate the s;tuatlon today. I propose to -speak therefore on three
general headings :—

(a) Certain fundamentals of the food problem that are peculiar to India.

(ll;) To examine the reasons for an insufficient degree of success in the last six
months.

(¢) To point to the position today and the task for the future.

Throughout the remarks I shall make I shall refer only to provinces and will leave it to
Honourable Members to judge the application and connection of such remarks to

,Indmn States.

3
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But before I approach those three matters I am anxious to make clear an import-
ant and substantial point to which I shall repeatedly make reference. I refer to the
little recognised but none the less indisputable fact that for the execution of food
policy in this country, whatever that policy may be, there is but one instrument and
one machinery. That instrument and that machinery 1s found in the administrative
organisations of the provinces. 1 wish to make clear that not only have the Central
Government no executive instrument or machinery for the day-to-day execution of
food administration but that it would be improper for the Centre to attempt to build
up such instrument and impossible to do so even were it deemed desirable so to do.
1t would be improper because food administration means the exercise of controls and
controls mean-the exercise of statutory powers which in a province must be exercised
by the Provincial officers under the guidance and direction of their own Governments.
Were those powers to be exercised by another set of officers there could but emerge
confusion, conflict and delay. It is impossible—and I say it is impossible for the
obvious reason that it would be impossible to duplicate a staff so expensive as to
echo or almost echo a totality of the administrative organisations of all Provinces and
States. The personnel for such purpose do not exist in the country. But quite
apart from these and any other issue the Provincial Governments have made known
‘firmly and clearly their wish. They are firmly and clearly of the unanimous view that
whatever the Centre requires to be done in the matter of food administration in the
province shall be done by the province. To express the matter in more familiar
terms and in respect of food administration the Food Department is in the position
of being a general headquarters and the formations containing the troops are in the
provinces. It is essential that this position be recognised by any one who attempts
to examine the food position in India. It means that while the Centre can plan,
co-ordinate, assist and direct it is dependent for execution on the administrations of
- the provinces. It means more than this : it means that the measures of success of
food administration in India depend in the aggregate, and in the ultimate resort, on
the efficiency or otherwise of food administration by the provinces.

I now approach the first of the three matters I wish to place before the House.
1 refer to certain fundamentals of the food problem that are peculiar to India. I
would preface my observations, however, by some comment on the importance of
physical control as a basis for any other form of control—price control, distribution
control, or whatever control. The fundamental pre-requisite and necessity is physi-
cal control. By physical control 1 do not mean one hundred per cent. possessien of
the goods : that is physical control in its ultimate expression. There are, however,
other methods of exerting physical control : for example, permits to trade, licences
to import or export, the denial of movement, the grant of railway facilities, the
holding of adequate reserves to influence supplies and prices, and other actions
of a like nature. But unless sone form, in some manner and measure, of physical
control can be exercised, it is extremely difficult to be successful in distribution
control in the required volume, and virtually impossible to control prices.

‘The reason for this can be stated quite simply. Controls of prices and controls
of distribution can be defeated, becaure the goods, not being amenable to some degree
of physical control, will either cease to flow or, if they flow at all, they will flow in
other directions—subterranean directions. The goods will flow into the black
markets and be sold at black-market prices. In the United Kingdom the requisite
degree of physical control over foodgrains can be firmly and finally and positively
exercised at two points : the port of entry, in respect of imported foodgrains, and at
the mills in the milling industry, in respect of domestic supplies.

With these preliminary observations, 1 would ask the House to consider the
parallel situation in India. In normal times the urban population of India is fed
from the aggregate of the margins of 50 to 55 million subsistence farmers each of
whom has a small surplus. These 55 million subsistence farmers grow about 513
million tons of foodgrains. By far the great majority of it they require for their own
consumption. Normally they surrender some 10 million tons of rice and some
4 million tons of wheat in each year for the urban populations.. In other words,
there is a marketable surplus of some 14 million tons of wheat and rice available for
the towns and cities out of the 51§ million tons that are grown. I need not detain
the House by @ long explanation of why there is difficulty today in securing that the
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normal marketable surpiuses are surrendered and come forward from the cultivator.
You are all aware that in normal times the cultivator is all too frequently forced to
sell more grain than he would desire owing to economic pressure upon him. He must
pay his land revenue. He must pay his debts to the banta. He must have cash to
pay for the things he must buy. Today, with the increase in the prices of foodgrains
and being able to secure the cash he requires by selling less of his produce, the com-
pulsion upon him to sell has largely been removed, and therefore the first problem to
be faced in the matter of physical control is, how are we to secure that an adequate
flow of foodgrains begins from the cultivator ? None of us will deny the cultivator his
better prosperity, and none of us will begrudge him the little extra that circumstances
now permit him to eat. But granted the satisfaction of this and similar matters,
there remains the extremely difficult-problem of ensuring that the cultivator does not
withhold more than he requires. I will not venture to suggest the solutions, because
to do so would anticipate the Report. of the Foodgrains Policy Committee, shortly to
submit its conclusions. I would, however, permit myself one observation. It is that
perhaps the big zamindars and landowners of this country have not appreciated the
extent to which it has been put in their power to assist India in her food difficulties
today. They have not perhaps realised the latent leadership that is in their hands.
They have not perhaps realised the full significance of the fact that the small culti-
vator is prone to do what the bigger man does. If the bigger man sells his stocks, the
small man would be inclined to do the same. If the bigger man hoards his stocks for
a higher price, so will the little man. As regards the landowner or zamindar who
takes action to dissuade the cultivator from surrendering his surplus, I beg to be
excused from making comment : I feel as a soldier I have not the requisite degree
of delicacy of expression.

In this first stage of physical control, the big landowners and gamindars have a
responsibility and an obligation. Speaking'in my personal capacity, I hope the
future will show a better leadership than has been apparent in the last six months
I have been in the Food Department.

b ngn HonNouraBLE Panpir HIRDAY NATH KUNZRU: Leadership by
whom ?

MaJoRr-GENERAL THE HONOURABLE E. WOOD : In making those observations
1 am referring to no particular Province or State. I am referring to India as a whole.

The next stage of control over resources lies in the marketing and milling of food-
grains. Wheat is the only cereal that has any organised marketing arrangements.
For rice, although trading is extensive, the marketing is almost without organisation.
For millets and other coarser grains, it is almost true to say that merketing arrange-
ments do not exist. In all these trade channels there are no integrated, well-estab-
lished and responsible bodies of traders, in the form of any sufficiently comprehen-
sive numbers of Chambers or Associations, through which some degree of physical
control could be exercised. And when we turn to the milling industry, here again no
adequate degree of physical control can be exercised because so small a portion of the
foodgrains pass through such mills ; by far the greater proportion is hand-ground or
hand-pounded. It is against this situation and in these circumstances that an answer
is to be found of how the requisite degree of physical control can be exercised over an
adequate amount of foodgrains. It admits of no facile solution. 1t cannot be solved
by the issue of a few orders here or a few orders there.

Over the stages I have described the necessary degree of physical control can only
be secured as a result of immense efforts which must have behind them sound, com-
prehensive and energetic administration. I remind you that this executive work
falls to the instrument and the machinery to which I have already referred : the ad-
ministrative machinery of the provinces. The weapon for the work is the Foodgrains
Control Order. I hope all provinces now appreciate that only by and through a vigo-
rous and efficient application of this Order can physical control over foodgrains in
this country even begin to be exercised. So much for one aspect of control over
resources. Let me now touch on a second. The Central Government has the prime
responsibility, a responsibility that must rest on the Central one, of distributing the
surpluses of India. Apart from planning and co-ordination and the extension of all
assistance that lies in its power, this matter of balancing the resources of Provinces
and States by the distribution of available surpluses constitutes perhaps the most
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important single responsibility of the Centre. Here an important point arises. The-
surpluses that the Centre distributes between the deficit areas is a tithe, a margin, in
relation to the domestic resources that the deficit Provinces and States already have..
Lest Ishould be accused of inaccuracy,let me exclude Travancore and ((‘ochin from

such general statement. But generally speaking every province and State in this

country is agricultural more or less. In terms of 100 per cent. of sufficiency, a deficit

Province or State may be 85 per cent,, 90 per cent or 95 per cent. of self-sufficiency

whflst surplus Provinces and States can be regarded as having figures of 110 per cent.,

115 per cent., 120 per cent or even higher. The point 1 wish to make clear is that the

E)rt-ﬁpﬂ that is handed over by the Central Government to a deficit area is but a small
action of the totality of its requirements. i

__ Havingmade this remark it appears hardly necessary to make the statement that
it is at least as important for a deficit province to make proper arrangements to bring
its domestic resources under control as it is that it should receive the imported margin
from the Central Government. But it is necessary to make this remark because it is
a fact that a large number of deficit areus have failed to understand. 1 say quite
b‘luntly that they appear to expect to subsist almost entirely at the expense of the

'entral Government ; entirely to subsist on what the Central Government may give
them. And in case this might be thought some species of arriere pensez, may 1 be
permitted to quote from the official letter of the Food Department of the 26th of
Jangmry,‘ 1943 that laid down the outlines of what has now come to be known as the
Basic Plan. The following is found in paragraph 3 of that letter :—

" 1t is definitely the intention that every province will set up machinory, and will mako
srrangerents, in conformity with the principles of the scheme adumbrated in the attached
Memorandum. Whether any particular province is normally regarded as a surplus or & deficit
province, all provinces produce foodstuffs and whatever their production levels, itis clear that
the full resources of each province must be brought into play whether they are in surplus of
in deficit. It is incumbent on deficit provinces to utilise their inadequate resources to the full
before expeoting assistance from the surplus provinces. The problem facing India today i8 the
same in deficit as well as in surplus areas, i.e., the need to prise loose stocks not, being offered
for normal trading and consumption purposes. The measures to be taken to secure supplies
for exports from a surplus province differ only in degree from those applicable to the full utilisa-
tion of the domestic supplies of a deficit province for its own needs. For these reasons it 18
definitely intended that not merely the surplus hut all provinces shall set up the machinery

contemplated under the scheme .

A fundamental point that 1 desire clearly to put to the House is that the food
administration in India does not begin and end with the Central Government securing
surplus foodgrains from one Government and of handing them over to another.
That is only a part of the task. 1 have attempted-to explain that it is the smaller
portion of the task and that by far the more important to successful food adminis-
tration in this country is that the Government o}) all Provinces shall take such action
as is designed to utilise their domestic resources to the full. Certain Provinces in
this country have yet to learn that their salvation does not liein a species of charity
handed out by the Centre. The major portion of their salvation lies within their own

boundaries. At this stage may I be permitted to summarise three points of supreme
importance. .

The first is that the Central Government havé the task of balancing the books of
the Provinces and States. They have the task of equalising the resources between
the component units of India. ~But the margins by which this is done constitutes

. but a fraction of the domestic resources already available to them.

The second point is the imperative need for the deficit Provinces to bring their
domestic resources under controlled distribution because it is these that constitute by
far the greatest proportion of their aggregate resources.

Fhe third point is that the instrument for the execution of all these and other
matters of food administration is the machinery of the Provinces.

1 now approach the second of my three headings, that is, the occurrences of the
last six months ; the reasons why the plans of the Central Government have not had
the degree of success that was hoped. In my remarks I do not propoze to mention
any particular provinces. 1 propose to let them remain anomymous. I take this line
for the sufficient reason that the Centre can only fulfil its task by and through the
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executionand co-operation of the Provinces and States and I would do nothing here
today to prejudice the better co-operation we hope in future to engender and to secure.:

On the 26th of January, the Central Government published the first outline of its
plan for the distribution of the surpluses of ndia. It has since become known as the
Basic Plan. After study and correspondence, that Plan was unanimous}y accepted
by all Provinces and States in Indin. There was no other control plan in the field.
There has never beon any other plan. At the end of February we were in high
hopes. There was only one final obstacle before we moved from discussion to action.

“That obstacle was the determination of how much surplus each surplus area would
surrender and how much should each deficit Government receive. The prospects qf
argwnent and trouble were obvioas. Ultimately the plus and minuses of India were
determined by the Central Government and were communicated to all concerned.
But recognising the contentious nature of Indian statistics, the Central Government
said in effect :

© * None of-us know whether these figures are really true and no amount of argument can
prove it one way or another. They can only be proved by action. Actionalone can determine
whether the goods are there ornot. Therefore take these figures we havegiven ta you; take
thein ag the level of achievement and endeavour ; take them as the target to which you must
direct all effort and let us see what happens ", '

To this request that they do their best to reach the target figures, to this re-
cognition that the figures so prescribed were neither binding obligations nor contracts.
but represented a level of endeavour, the Central Government received a chilly res-
ponse. Everyone was prepared to subscribe to the theory that those who l}ad too.
much should give to those who had too little, but, when it came to the acid test,
only a few admitted their surplus. Many provinces refused to admit to any surplus
and others only admitted to surpluses very much lower and so the basic plan began
to falter. The consequences were quickly felt. The provinces of the north:e&st,.
being a homogeneous rice tract that is self-sufficient for rice, were to supply rice ta
Bengal. Butmething happened. In the first half of May, Calcutta was reduced to &
few days supply. The Centre intervened and attempted to mount one of those
arrangements that has now become known in the Food Department as a ** rescue
operation . The greatest efforts were made in the hope that, given time, the.

* Basic Plan in that Region will begin to function. But it progressively became clear
that no reliance could be placed on this happening. One thing was clear and that
was that if this homogeneous rice tract, the largest in India, could not produce the
margins necessary to sustain Calcutta and Bengal, then there was little hope of
finding their rescue in terms of rice, from elsewhere in India. It would have been
a case of * robbing Peter to pay Paul ”. In other words, a similar situation would
have been created in places like Bombay, Travancore and Cochin. In a situation
of this character I ask the Honourable Members to pause for a moment and consider
what remedial action can take place where no adequate supplies of a particular grain
can be found from outside. 1 suggest there are three and three methods oply;
Either the province that has the surplus must dig out the surplus, or the province
that requires the grain should, through its authorised agents, be ‘permitted to go
into the surplus area and dig it out, or, failing those two -alternatives, there only re-
mains the possibility of permitting the trade to do so. , )

As the provinces concerned had substantially failed in the first, and as none were
desirous of accepting the second method—— .

THE HoNoURABLE Ra1 BaHADUR Lara RAM SARAN DAS: Why had they
failed ? :

MAaJOR-GENERAL THE HoNourasLE E. WOOD : As none were desirous of
accepting the second method, there remained only the third coursé open. It was

in these oircumstances that free trade was established in the North-Eastern Region..

THE HoNOURABLE MR. HOSSAIN IMAM : With the consent of the provinces ¢

. THE HoNouraBLE Panpir HIRDAY NATH KUNZRU : If the provinces

refuxe to co-operate practically what is the good of their consent ?

THE HOoNOURABLE THE PRESIDENT : Order, order. You will all have your:

opportunity. i :

~MaJOR-GENERAL THE HoNoURABLE E. WOOD : That is the history of what
has been publicly stigmatised as the Centre’s bewildering shifts of policy and their
muddle-headed improvisation. “We were aware that certain disadvantages were
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likely to accrue, and particularly in the matter of prices, but none carf’ gainsay the
fact that this action on the part of the Central Government saved Bengal in a mo-
ment of crisis. The position was critical and those who know the inner history of
the supply position at that time can have little doubt that this action saved Bengal
from disaster. But had the free trade policy not suffered obstruction, there are
strong probabilities that prices would today have been at a more reasonable and sober
level and the supply position generally easier.

No sooner had the worst of this supply crisis been overcome than difficulty began
to appear in other parts of India. The failure to supply rice became almost universal
except in the North-West of India and in consequence certain territories, such as
Travancore and Cochin, were reduced to grave tribulation, and, failing remedial
action, were likely. to face possible disaster. The prospect of applying free trading
conditions to wider areas led to the holding of the third All-India Food Conference in
New Delhi in the first week of July and at this Conference the 85 representatives of
Provinces and States made fully clear that rather than free trade they would prefer
the resurrection of the Basic Plan in a modified form. Thé Government of India
acoepted this conclusion and the modified plan became effective on the 1st of August.
Let it be said that it does not meet the full requirements. The declared deficits
exceed the surpluses and we are only able to give a portion, but a very substantial
portion, of the amounts that the deficit areas require. The Food Department believe,
however, that having once more got some cordinated action moving, the surpluses
will prove much more than many of the timid administrations at present regard as
practicable. This abbreviated plan to which we hope to add flesh and substance
a8 the weeks go past, covers a period up to the end of November in respect of the
kharif grains and up to the end of March in respect of the rabi. Again I remind the
House that apart from circumstances and events that in this country are iruly in the
tap of the gods, much will depend on two things. The first is the efficiency with which
the administrative machinery of the provinces will work, and secondly, the extent to
which they will take action to bring their domestic resources under control. At this
stage I would express the great hopes 1 have for the future. Increasingly action is
taking the place of arguments about statistics and in action we will find our solution
and not in talk. :

This brings me to my third and last heading, the situation facing India today and
the prospects for the future. As regards the present position I have briefly recounted
how the Basic Plan has been resurrected which is andther way of stating that the
original policies of the Food Department, after a period of trial and tribulation,
have been reaffirmed and by all concerned. Indeed, the Food Department was
surprised and even gratified at the third All-India Food Conference held last month
to be informed of the beauties and advantages of their original plans that they had
themselves little suspected. '

As regards the future, 1 must tread with some delicacy because this is a matter
that has been remitted for examination to an expert Committee and it would be
hazardous, if not foolish, to anticipate its findings. I can however inform the House
of one decision which is very pregnant for the future : the decision to apply rationing
to the cities and major towns of India as soon as possible and, thereafter and with the
minimum delay, to other substantial urban areas. This was a recommendation of
the third Food Conference. The Food-grains Policy Committee, now sitting, re-
gard it of such importance and consequence that they have submitted an interim
recommendation to the same effect. Supported by these views, the Government of
India have accepted this reccommendation. We are glad to know that the Provinces
and States will not be caught unprepared. We asked them to think out the problem
and to prepare their schemes seven months ago.

Now I ask the House to consider the meaning of urban rationing. If it is to be
applied to urban areas of 100,000 and above, it means that through the length and
breadth of this country there will be 58 places to be rationed ; if of 50,000 and above,
there will be 156 ; if it means all places of 10,000 and above then it means there will
be 990 rationing schemes. The annual amount of foodgrains required to support
these schemes varies from approximately 1} million tons of foodgrains to considerably
over 4 million tons of foodgrains and these at a minimum of 1 1b. per head per day.
In anticipation of this gigantic task the Food Department is to open an instructional
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.centre in Bombay where the officers who are to inaugurate and control rationing
X:hemo_s will receive training on a uniform basis. The Centre opens on the 23rd of
ugust. )

T now turn to the implications of this decision so recently reached.  Itis obviously

a gigantic problem of administration but how gigantic, it is perhaps not realised. It
means, in the first cage, that the Central Government’s responsibility for transferring
surpluses to deficit areas is a procurement operation that sinks into insignificance in
comparison with the task before all Provinces and States, whether surplus or deficit
in the matter of procuring the supplies with which to support and sustain rationing
schemes. It means that all Provinces and States—and I repeat all Provinces and
States whether they have comfortable circumstances or not, whether surplus or
deficit in the matter of procuring their supplies to support and to sustain rationing
schemes—can no longer burke the issue of bringing their domestic supplies under
control. Whatever misunderstandings may have existed in the past there can be
none under the rationing policy now decided. That this decision is right there can
be no doubt whatsoever. By no other means can a reasonable price be secured and
a reasonable price be enforced by the law ; by no other means can the poor man take
his fair share with the rich man. How great this problem of administration will
be can be gauged by the fact that the rationing of Bombay city requires a clerical
staff in the Rationing Office of over 600, which is a staff bigger than the whole of the
Department I have under my control at present. Apply this to the numbers of towns
and cities I have mentioned. Link it with the machinery necessary to secure the
supplies to make rationing possible and you will appreciate the immensity of the task.
It cannot be satisfied by creating a small office with an officer or two. It is not a
task for the proverbial “ man and a boy ”. It is something that is going to call for
the full endeavours of the whole administrative machinery of a province. Only and
only when the domestic resources are under controlled distribution to the requisite
extent will the food problem of India be under control and will prices be effectively

~

brought back to sanity.
I have now covered the ground and have put before Honourable Members the

important factors which, in my view, must be the foundation of any examination of
the problem as it stands today. I have attempted, however slightly, to draw aside
the veil that hides the future. I have attempted to make clear how substantially
the success or failure of food administration in this country is so directly related to
the administrative machinery of provinces. Before closing, Mr. President, I ask
Your indulgence to say a few very brief words on two further matters. .

In view of the public criticism of the position in Bengal, that has been so loud
and clamant in recent weeks, it is perhaps proper that I should make a few observa-
tions on that situation. I am most anxious to say nothing that will embarrass the
authorities who are struggling so manfully to deal with a difficult situation. If my
remarks are indirect please bear that in mind.

Bengal has lost her rice imports from Burma. She normally imported 500,000
tons a year but against that she normally exported 350,000 tons. She has therefore
lost 150,000 tons which against the annual normal harvest of something nearly
approaching 9 million tons I leave Honourable Members to work out the percentage
of the loss. But I am not so much concerned to deal with those figures as I am to
deal with the immediate past, present and the immediate future. I will make my
subsequent observations in terms of trainloads : trains of 50 goods wagons, the longest
trains in this country. I do this for two reasons. The first is that it puts the issues
in & manner from which the thinking man can draw certain obvious conclusions.
The second is that I hope to avoid or at least to minimise contention. Now if we take
the whole of the assistance given by the Food Department to Bengal and add to it
the lesser amounts that were procured under free trade it means that from the 1st of
January to the 31st of July, for every day of those seven months, there has been de-
livered over one trainload of foodgrains into Bengal. Recently a food drive was made
in the rural areas of Bengal that brought to light a certain amount of rice. That
amount of rice equals one trainload of rice to Bengal a day for each day of 365 days.
in a year | In addition to this, a food drive is at present taking place in Calcutta
and Howrah of which we have yet no details, except that it may prove even more
sucoessful than the rural drive. To turn to the future, the aus crop is beginning to
be ha»rw:ested and will progressively come into the markets during September. If
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this aus crop were shared at the rate of one lb. per head per day to each of the 60
million inhabitants of Bengal, you have enough rice to meet the full requirements for
upwards of 90 days—three months. This rice crop equals five trains of rice a day for
each of the 365 days in the year. And we are less than four months from the main
rice crop of the province—the aman crop. <t is usually over three times larger than
the aus crop.

1 may have said enough. But despite the great need of Bengal to do very much

12 Nooy,  TmOre in the matter of controlling her domestic resources, the Central

- Government are determined to do all they can to assist Bengal in
her difficulties. Honourable Members might be interested to know the following
figures, Und er the modified Basic Plan she is to receive, after the requirements
of the Defence Services have been met, 30 per cent. of all the rice that is available
in the hands of the Central Government, 33 per cent. of millets, 58 per cent. of
wheat, and 25 per cent. of gram,—which gives an -overall percentage to Bengal
of 36 of all the surpluses that the Central Government expect to receive in the
next few months. I hope my friends in Bengal will not take these remarks amiss.
But so much has been said and so many garbled versions of the transactions have
been put out that it is desirable that some of the faots be more precisely stated.

My final word, Mr. President, and it will only take a moment, is to offer a word
on what the Food  Department has accomplished in its brief existence. We have
heard so much of what it has not done.

It was called to the gigantic task of securing that 400 million people were fed.
In the United Kingdom the Food Administration consists of 27,000 people for a
population only two-thirds the size of Bengal. A new team was called together
to build a dam against waters that were high, and were fast rising higher. In this
struggle we have not received over much help from the grain traders who number
perhaps half a million. Behind these traders we had the problem of the cultivators
to which 1 have made reference. And what are our results ? In the seven months
from the 1st January to the 31st July, in contracts of one ton here and half a ton there,
we have secured over one million tons of foodgrains. Taking an average, it means
that day by day and every day of thoso seven “months we have procured foodgrains
to fill 250 railway wagons, and we have loaded and despatched 250 railway wagons—
five trains a day—to the deficit areas. Few will ever know of the shortage an:l distress
that has been prevented. And in this unceasing struggle during which scarcely a
day passed without some appeal for help that rarely went unanswered, we exerted
every nerve and sinew to put affairs on to a planned basis where, please Providence,
we have now put them. ~I am not claiming success. I leave to the House to judge
how far duty has been performed. (Applause.)

THE HoNoURABLE THE PRESIDENT : The time-limit for each spesch is
.quarter of an hour. ' :

Tur HoNoURABLE MR. HOSSAIN IMAM : Sir, the last time you imposed this
limit of 15 minutes, we accepted it as there were many Honourable Members wanting
to speak. But today I want that we should follow the Assembly practice of giving a
little latitude to the party leaders. I do not mind the limit of 156 minutes, but soms
latitude should be given to the party leaders. .

ToE HoNoURABLE PaNDIiT HIRDAY NATH KUNZRU : The other members
too were allowed more time in the Assembly. I think the arrangement there during
the last session was that the party leaders should be given half an hour each, and the
other members twenty minutes each. Whatever time-limit you impose, er, I hope
it will be more than 16 minutes. The debate will, in that case, not be finished today.
I hope that Government will agree to the debate being carried over to another day if
necessary on account of the greater time-limit allowed for the speeches of Honourable
Members. In the last session, when my Resolution regarding the food situation was
discussed, the discussion could not be finished in a day, although Government had
provided spocial facilities, and consequently the discussion was carried over to the
next day. I hope, therefore, that there will be no objection on the part of Govern-
ment to the extension of the time allowed for the debate.

TrHE HoNOURABLE THE PRESIDENT : Honourable Members, I am bound by
the statutory limit fixed under our rules. I do not know what is going on in the other
House, nor am I concerned with it ; I have to go by our rules and regulations. But
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I quite realise that there are somé ocvasions, when important questions come up
before the House, when Honourable Members desire to have more time. But, as
1 have pointed out before, the whole blame lies on many Honourable Members.
‘They persist in repeating observations which have already been made by previous
speakers, and they waste time in this way, if they will excuse my saying so. In -
Parliament, the members take up separately individual points and dilate on them
and do full justice to them within the time limit that is allowed. Here, on the other
hand, every member wants to speak on the whole subject, whether it is Budget
discussion or whether it is any other discussion. My own suggestion to you is that
.you should select your own speukers to put forward and argue partloular, important
points. If you do that, much of the trouble, much of the difficulty, and much of the
-disappointment would be avoided. In a matter like this, if the Government is
prepared to give a second day for the discussion. of this important Motion, I have
no objection. But I cannot break amy rule in this respect. 1 will leave the whole
matter to be decided by this Honourable House ; I leave it to Honourahle Members
to tell me what they propose to do about it.

THE HoNouraBLE Panpir HIRDAY NATH KUNZRU: May we know
whether Government propose to give another day for this discussion or not ? We
have both the Food Member and the Food ?ecretary in this House, and they can tell
us what the Government attitude is.

TeE HoNoUraBLE SIR MAHOMED USMAN (Leader of the House) Let us
wait and see. I think 15 minutes will be sufficient for Honourable Members to express
their views on the subject, and in that case I do not think another day is necessary.

TAE HoNouraBLE MR. V. V. KALIKAR : May I put in a word, Sir? We
always accommodate Government on important occasions. I remember that when
I was moving my Resolution on heavy industries in India, Sir Homi Mody, who was
then Member in charge, asked me to move that Resolution on a particular day
because he could not be here on any other day and I accommodated him. So, we
desire that the Government also should accommodate us. This is a very important
question, Sir, and with due respect to your remarks, I request the Government to
accommodate us and give us another day.

“THE HoNOURABLE THE PRESIDENT : Which remark of mine do you object
to ?

THE HoNoUrABLE MR. V. V. KALIKAR : I am not objecting to any remark
of yours, Sir. I only want more indulgence from the Chair on such an important
debate as the debate on the food situation.

THE HoNoURABLE THE PRESIDENT : If you talk of indulgence, you must
have noticed that when some Honourable Members are talking on a Bill or Resolu-
tion or other matter before the House, and when their observations are worth listen-
ing to, then I know that the Council is respecting them and want to hear them and
1 have always allowed a latitude of ten minutes and more. So you cannot say that
the Chair has been unfair to Honourable Members in the past.

THE HoNouraBLE Mr. V. V. KALIKAR : No, certainly not.
Tre HoNoURABLE Panpir HIRDAY NATH KUNZRU : No such allegatien
has been made against the Chair. There is no grievance against the Chair.
THE HoNOURARLE THE PRESIDENT : 1 leave it to Honourable Members to
say whether they want the 15 minutes’ limit to he followed or not.
TuE HonouraBLE Paxnir HIRDAY NATH KUNZRU : 1 want again to ask
Government whether they will allot us a second day for the debate.
THE HoNoURABLE THE PRESIDENT : The Leader of the House has already
said that he will mark the course of the discussion during the day and then he will
" think over the matter. . ,
TaE HoNouraBLE Panxpir HIRDAY NATH KUNZRU : How is it going to
help if you limit us to 16 minutes per speaker ?
Tur HoNourasLE SIR MAHOMED USMAN : If we follow the advice given
by the Chair I do not think another day will be necessary.
'TrE HONOURABLE PANpIT HIRDAY NATH KUNZRU : In other words, we
are to follow the advice given by you, namely, that we should not ask for a day more.
I take you to say that you will not give us another day.
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Tre HoNoURABLE St MAHOMED USMAN : Let us follow the advice of the
Chair in restricting the speeches to 15 minutes. If necessary, we can go on to another
day.

y TrE HoNouraBLE PaxpiT HIRDAY NATH KUNZRU : 1 think Government
ought to make up their mind now and say whether. if it is necessary that the debate
should be prolonged, they will give us another day. 1 want a clear answer to that
question.

TuE HoNOURABLE StTR MAHOMED USMAN : The answer is that it is not
necessary in view of the remarks made by the Chair.

THE HoNourABLE MR. HOSSAIN IMAM : Permit me to say something, Sir.
As was remarked by the Leader of the European Group in the other House, Govern-
ment have given the least consideration to the most important subject before the
country. If they want to stifle the debate I have no objection. We would rather
prefer, “Sir, in that case, to abstain from taking part in the debate than be restricted
to the 15 minutes’ time-limit. It is for the Chair and the Government to decide
whether they want our opinion or not. Jf they want our opinion, we can give it
omy on the consideration that we must be given sufficient time.

THE HoNOURABLE PANDIT HIRDAY NATH KUNZRU : May I say on behalf
of my Party that we entirely agree with what has fallen from the Honourable Mr.
Hossain Imam ? If Government want to have a scrappy discussion of the subject,
they can discuss it inter-departmentally. They do not want our advice at all and
we shall, therefore, refrain from taking part in the discussion. The Central Govern-
ment is a mighty Government. They have the monopoly of all wisdom. Yet they
have failed utterly to solve the problem that was entrusted to them and they do not
want advice from us. If so, let them carry on as they like.

TrE HoNoUrRABLE SiR MAHOMED USMAN : I never said any such thing.
Even now I am prepared to leave the matter to the Chair.

TrE HoNOURABLE THE PRESIDENT (to the Honourable Pandit Kunzri) :
You asked me to give 30 minutes to Leaders of Parties. .

TrE HoNOURABLE PanpiT HIRDAY NATH KUNZRU If I may interrupt
you, Sir, I may say that I have no complaint against you. 1 am concerned only
with the Government. What you have said is perfectly fair. We do not question
a word of what you have said. -

Trae HoNoURABLE THE PRESIDENT : You want me to give 30 mmutea to
Leaders of Parties and 20 minutes to other Honourable Members ?

TrE HoNOURABLE Panprr HIRDAY NATH KUNZRU : Yes, Sir ; that is
what was done in the Assembly in the last session.

Tae HoNoURABLE THE PRESIDENT : Can you tell me how many people
are going to speak today ?

TaE HONOURABLE PANDIT HIRDAY NATH' KUNZRU A good many people,
Sir.

Tae HoNoURABLE MR. HOSSAIN IMAM : Three members from my Party

will speak, Sir.

Tae HoNOURABLE PANDIT HIRDAY NATH KUNZRU : Almost all from my
Party will speak.

TaE HoNoURABLE THE PRESIDENT : Is it possible then to conclude the debate
today ?

TaE HoNOURABLE Panxpir HIRDAY NATH KUNZRU : If it is necessary
that the debate should be concluded taday, then I say that the debate is not neces-
sary. Government have got the necessary wisdom and experience to solve this
question without any aid from us.

TrE HoNoUuraBLE S1kR MAHOMED USMAN : 1 did not say that the debate
should be concluded today. I have left it to the Chair.

TaE HoNoURABLE PanpiT HIRDAY NATH KUNZRU : 1 do not understand
this rigmarole. Government can answer a plain question in a plain way.

TeeE HoNoUrABLE THE PRESIDENT : I cannot make any discrimination.
batween Leaders and the other Honourable Members. ‘I think that all Honourable .
Members should be treated alike. I shall, therefore, show a little consideration on
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this occasion but I do not want that it should be made a precedent. I shall give
20 minutes all round to all Honourable Members. If they will only avoid repetition
I am sure we shall do a considerable amount of work today.

TaE HoNoURABLE PanpiT HIRDAY NATH KUNZRU : I should like to
understand clearly what the position is. Can the Government give us a day more
ornot ? That is the question. .

THE HoNoURABLE STR MAHOMED USMAN : If the debate is not concluded
today, then we can go on to the next day. I have left it to the Chair.

TrE HoNoURABLE PaxpiT HIRDAY NATH KUNZRU : What is the Govern-
ment’s position ? < )

THE HoNOURABLE Sik JWALA PRASAD SRIVASTAVA : If the debate is
not concluded today, we shall give another day.. ) .

THE HoNoURABLE PaNpiTr HIRDAY NATH KUNZRU : Why did you not
;a’.y this before ? Then, Sir, I still suggest that the Leaders should be given half an

our,.

THE HoNOURABLE THE PRESIDENT : That is a discrimination which I do

. not wish to introduce in this House. o .

THE HoNoURABLE MrR. HOSSAIN IMAM : That is done in all debates with
the consent of the Parties. . :

TrE HoNouraBLE THE PRESIDENT : You can amongst yourselves decide
that a particular member speaking only on one point can speak for half an hour and
another member, speaking on another point, can do so similarly. o

THE HoNoURABLE Mr. HOSSAIN IMAM: You can give latitude to the
Parties to deeide amangst themselves. B

(The Honourable the President then called upon the Honourable Rai Bahadur
Ldla Ram Saran Das, who had already stood up, to speak.)

THE HONOURABLE Rar Bamapur Lara RAM SARAN DAS (Punjab : Non-
Muhammadan) : Sir, I have listened with rapt attention to the speech of Major-
General the Honourable E. Wood. 1t is said that the hungry man becomes desperate.
UyS 83 4S Gye. 8ir, I should like Government to explain why they have been so late
in their efforts knowing that import of rice from Burma and Malaya were impossible.
General Wood has observed that his Department had to come to the rescue of Bengal
from disaster. We all admire the efforts General Wood and his staff have made in
this matter. But the fact is there what Gencral Wood has cxplained that.there
were plenty of stocks in Bengal which had to be commandeered at the instance of
%e Folod Department, and that there were sufficient trainloads of hoarded stuff in

engal. .

TrE HoNoURABLE MR. SUSIL KUMAR RAY CHOWDHURY (West Bengal :
Non-Muhammadan) : He said something wrong. -

MaJoR-GENERAL THE HONOURABLE E"WOOD : On a point of personal expla-
nation, Sir. I did not make that remark. No exports from Bengal have taken place
for many months past. ' T '

Tue HoNouraBLE MR. SUSIL KUMAR RAY CHOWDHURY : He said that
several trainloads have been unearthed.

Tae HoNOURABLE Ra1 Banapur Lara RAM SARAN DAS : I have not been
talking of exports. I have been talking of what General Wood said, and there were
big stocks of rice in Bengal hoarded by people. My contention is that Provincial
Governments have been sleeping over this matter and they have not been co-operat-
ing with the Central Government. The Honourable Sir Aziz-ul-Haque in the Legislae
tive Assembly explained the case from his own point of view. He did not say at
all how the situation which has arisen will be solved. Who is responsible for such a
situation to develop ? Why the Provincial Governments did not seek co.operation
of leaders of the people. This is one important point that has not been considered
by the Central Government or by the Provincial Governments. Sir Aziz-ul-Haque
has said that Provincial Governments have not co-operated. It is a fact that so
far as the Punjab is concerned a responsible Minister of the Punjab has been lectur-
ing in various places and advising the zamindars to hoard foodstuffs and not to bring
them into the market. His campaign has been going on and is going on still. People
suspect why the Government of India cannot take action under the Defence of India
Act against the open challenge to the Central Government by a Minister of the
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Prqvincial Government. It can be said that Provincial Governments have provincial
autonomy. But in such matters they should not go against the Government of
India and encourage people to hoard stocks. In case I am wrong, the Honourable
the Food Member will put me right. Why has no action been taken in this matter ? .
‘Notwithstanding His Excellency the Viceroy has special powers ? 1Is there a clique
in which the Government of India is a party. Why has that ‘challenge not been
met by the Government of India ? That particular Minister advised the people
to hoard stocks of foodstuffs in order to get better prices.

Major-GENERAL THE HoNoUuRABLE E. WOOD : May I ask, Sir, to what period
is the Honourable Member referring ¢ Is he referring to any time in the last six
weeks or is he referring to a period some time ago ?

Tee HoNoURABLE Rar Bavapur Lara RAM SARAN DAS: The period
referred to by you as well as the present period. (Major-General the Honourable
E. Wood shook his head, indicating dissent). You may shake your head, but I
know it is a fact. By the efforts of the Focd Department piices of foodstuffs have
gone down and the people are blaming that Minister that his advice had been of no
use. Prices have fallen ficm Rs. 13 to Rs. 10 and that is why people are criticising
the particular Minister.

i now come to another point to which General Wood has referred, viz., that
“there is no organised agency for the sale of rice and small grains in the Punjab.
With due deference to General Wood, I can say that there exists an organisation
and those foodstuffs come into the market and they are sold through various agencies
apd if I mistake not those agencies have been instrumental in sending quite a lot of
rice and other foodstuffs to Bengal. One omission I find on the part of the Govern-
ment. So far they have not availed themselves of the co-operation of public leaders
particularly Mahatma Gandhi in this direction. Mere Ordinances and legal enact-
ments will not serve the purpose as far as foodstuffs are concerned. I am not a
Congressman. I see that Mahatma Gandhi is of the opinion that people should not
hoard foodstuffs and they should share them with needy people. Why should not
his co-operation be obtained ? If that is done, hoarding will automatically vanish.
General Wood has observed that there was hoarding in Bengal. But notwithstanding
all these Ordinances and legal measures people have hoarded foodstuffs.

Tae HoxouraBie MR. SUSIL KUMAR RAY CHOWDHURY: Hcarding
in Bengal has not been substantiated. '

Tue HoNoURABLE Ra1 Bamapur Lara RAM SARAN DAS : My friend says
that hoarding in Bengal has not been substantiated. But I am basing my remarks
on the information given by General Wocd and that information is that so man
trainloads of rice have been found to exist in Bengal. -

There is another point which as a commercial man I want to put before the
House. I want information from the Government of India as regards stocks which
each province ought to have for times of emergency. If the entire stocks are cleared
every year, what will you do when there is an emergency of India becoming a centre
of warfare. It has been also observed that we should not depend upon imports of
foodstuffs from other countries. I may tell my esteemed friend General Wood that
as far as wheat is concerned, India consumes about 94 million tons and whenever the
yield of the rabi crop is over 93 million tons the necessity of export arises. As far

.as the regulation of prices is concerned, I can say that the rise in prices has been due
_to the wrong measures adopted by various Government agencies. I know that
control prices were fixed in different markets in the Punjab. The United Provinces
Government came in for purchase ; a certain agency was appointed for this pur-
pose. I know that it is a fact that in certain markets these agents broke the control
rate themselves and purchased foodstuffs at much higher prices and if I am not wrong
the purchases were made in such a way that three middlemen were appointed in the
same firm ; one was buying from another and the last one sold it to the Government
purchase agents at enhanced prices. This is a fact which I can substantiate and this
is a fact which everybody knows and they all blame the Government for this system
of purchases. I am glad after all that the purchase of foodstuffs resulted in the
Government of India in formation of the Food Department and asking them to. co-
ordinate efforts of the various provinces in this matter.
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Sir, I would recommend to the Government the present way of price control
-and the present system of purchase will never succeed. The Government should
buy all the crop itself and then make a distribution. In that way only you will
- -succeed. I know the way in which the big zamindars act to help small ryots. Being

‘a zamindar myself I know that when the time of paying of revenue comes we insist
-on our cultivators to pay the revenue and in lieu of that revenue we take a certain
quantity in kind of the stuff they have produced, and the question whether the big
-landlord gives the poor cultivator anything or not is a question which does not arise
in this case. Why the big zamindars have not co-operated and why the thing has
'not become a success is beéause there has been no co-operation from the public and.
more so of a Local Government. I regard that as a necessary step which Govern-
sment should take and they will find that in case that public co-operation is forth-
-coming the difficulty which the Central Government ag well as the Provincial Govern-
iments are experiencing will vanish.

Sir, the only right way of now controlling the foodstuffs is to buy the whole crop.

- Have a Committee of public men as .well as officials to advise in the matter and as
regards the distribution of the whole stock is concerned. Rationing in so many
rcities—as General Wood has observed that in Bombay alone an establishment of
+600 people will be required—will be dispensed with then because when you have the
‘public co-operating these things can be cheaply managed with a small staff than
'with a big staff.

Now, Sir, time has proved that notwithstanding the Ordinances, notwithstanding
the Defence of India Act and Regulations, notwithstanding the various legal enact-
‘ments which are now on the Statute-book or which are contemplated to be put before
the Legislature or before His Excellency the Viceroy for more Ordinances have not
-succeeded. Therefore, Sir, I would request the Government to seek the co-operation
of the public leaders and those leaders whose voice has a command over the minds

. +of the masses and then and then only you will succeed.

With these words, Sir, I express the hope that Government will associate
Mahatma Gandhi and other public leaders with them and with their co-operation
successfully achieve the end that they have in view.

THE HoNOURABLE MR. M. N. DALAL (Bombay : Non-Muhammadan) : The
food situation in the country today is very serious. According to the Senior Vice-
President of the Caleutta Chamber of Commerce people in certain parts of the mofus-
sil in Bengal have been eating leaves and grass. We are told that in the Central
Provinces and Berar people have taken to tamarind seeds to satisfy their pangs of
hunger. Food riots, once they start, might become a greater menaoe to this country
than even the Japanese aggression. The main theme put up by Governmnt for
the failure of the food policy is that there has been a certain amount of hoarding.
A certain amount of hoarding by the poorer and middle classes of people-—say, about
8ix months to a year’s provisions in advance—has been in vogue in this country
from time immemorial and inflationary prices have given an impetus to this praectice.
But it is. I think, a moot point whether we can condemn these poor and middle
class people from an ethical or an economic point of view. There has also been a
certain amount of hoarding by the producers, consumers and speculators, but it is
idle to pretend that this is the main cause, because large hoards cannot be hidden for
a long time and in my own Province of Bombay I know for a fact that the penalty for
hoarding is so severe that it cannot be a real menace to the food situation in the
country. Besides theré is no small hoarding on the part of Government themsélves.
The All-India Food Conference, which met in Delhi on the 6th of July, in camera,
without publishing even the Viceroy’s opening speech, has arrived at certain indefinite
conclusions and more or less maintains the status guo. The main decisions arrived a%
by this, Conference are : no statutory fixation of maximum prices at the present
stage, procurcment operations, and the deficit provinces are left free to negotiate
directly with the surplus areas. The surplus areas at the present stage do not seem
to be very keen to help the deficit provinces and are taking the best advantage of the
deficit provinces. For instance, I remember a few months back the Central Pro-
vinces had promised to give rice to Bombay : they have now gone back on their
agreement. So far as the Government of Sind is concerned, we know that they have
formed into a syndicate for the distribution of foodgrains and are working on a com-
mercial basis. The Government of Sind, have made a profit of more than a crore of

B2
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rupees. The result is, Sir, that the price of rice in Bombay has gone up by four times,.

it has doubled only during the last six months and the quality bas considerably
deteriorated. If the present scheme of procurement is to achieve any degree of
success the Central Government and the deficit provinces should not be left to the
sweet will of the surplus areas. Having regard to the statistics and figures in the
past the Central Government should insist on the surplus at a reasonable price.

Then, Sir, about procurement operations. The deficit provinces are now té make
a direct approach to the surplus areas. This, in my opinion, might create a certain.
amount of unhealthy competition between the several deficit provinces and there
might be a scramble for shipping and wagon space which might retard rather than
enhance the food situation-in this country. 1 for one would respectfully request
Government to give up the idea of provincial autonomy in the several provinces:
when a question of life and déath of the people is concerned. Besides this there are
several other causes which account for the failure of the food policy. Firstly, there

* i8 no uniform basis of a rationing policy throughout India. For instance, in Bonrbay
-and its suburbs there is complete and stringent rationing, whereas in other important
cities of India like Nagpur, Allahabad, Delhi and Lucknow, there is no stringent
rationing. Then, Sir, the exports, at least in the past, by the Government of India,
not only for military purposes, but for civilian purposes, and by such Government-.
helped agencies like the U. K. C. C., have been responsible to a certain extent for the
shortage of foodstuffs in this country. I admit that all imports have been com-
pletely stopped, in view of the war situation—

THE HONOURABLE Ral BAHADUR Lara RAM SARAN DAS : Exports have
stopped after meeting the U. K. C. C. demand. ‘

TaE HoNoURaABLE MR. M. N. DALAL: A Government spokesman recently
said that the shortage of foodstuffs in this country was only about 2 per cent. But,.
Sir, I ask you, what is 2 per cent. of the population of this country ? It is 8 million..
And if there is only a 2 per cent. shortage, why have Government failed to control the
food policy in this country ?

The obvious remedy now is to import wheat from Australia and rice from South:
America. Shipping space should be no consideration and no plea when a question’
of life and death is concerned. We have been told that Goverument are now going
to purchase foodgrains to the extent of Rs. 100 crores. But we would like to know
further—we would like information as to the methods they will employ to collect
these grains and to distribute them. In Great Britain a subsidy of £100 million has'
been given if I remember rightly, in 1940-41, for a population of 40 million approxi-
mately, which works out to Rs. 34 per head. Now, if this sum of Rs. 100 crores can
at all be called an indirect subsidy, for a population of 400 million, it works out at only
Rs. 2-8 per head. Iam aware, Mr. President, that India is primarily an agricultural
country, but the effects of this purchase of foodgrains to the extent of Rs. 100 crores
has to be closely watched.

The Grow More Food campaign has failed to creatp sufficient momentum to
improve the food situation in this country. In this respect I would impress upon
Government the necessity of importing more agricultural machinery and fertilizers
whenever possible. I am aware that there are two very important decisions taken.
by the Hot Springs Food Conference, in which no less than 38 Allied countries con.-
ferred. Two of their most important decisions are that India shall now manufacture
and éxport processed articles, and that machinery for the establishment of a factory
for fertilizers is to arrive in India very soon. It remains to be seen, Mr. President,.
how soon this very important and necessary machinery arrives in this country.

Finally, it must be admitted that even a little hoarding by every agriculturist,.
by every producer, on the aggregate may amount to a huge quantity, and something
has got to be done to make these poor producers disgorge their individual small stocks.
The only useful way to make them disgorge would, in my opinion, be to give them a
certain amount of gold and silver, either from Government stocks or by importation
from the United States of America. This practice has been followed in the past and.
has proved successful. _ o

TaE HoNoUrABLE Mr. HOSSAIN IMAM : During the last war.

TaE HONOURABLE ME. M. N. DALAL : Mr. President, the solution of the food.
problem and thereby the improvement in the public morale is the essence of war-time.
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requirements. I would therefore request Government to create faith in the people by
a firm, definite, sound and- well = co-ordinated food policy in the country.
I congratulate Government on having now as their head in the Food Department a
.gontleman, a husinessman who has a considerable amount of knowledge of commerce
and foodstuffs, and T hope he will prove his worth by solving the food problem in the
-country. _ N

THE HONOURABLE SARDAR SIR BUTA SINGH (Punjab :Sikh): Sir, the food
situation in some parts of the country is deplorable. I feel that we should give as
much help as possible to our stricken country-men. At the same time it must be
remembered that those provinces themselves must do all they can to improve their
Tood position. My information is that one of our provinces where condition are worst,
'has not been able to meet with sufficient efficiency or firmness a situation which
might have been avoided. Prices here of wheat and paddy have risen to over Rs.
‘30 a maund and the Provincial Government has so far taken no visible steps to
rrectify this position. ' ’ -

In the Punjab, agents coming from deficit provinces have been buying wheat
freely at an average rate of about Rs. 10 per maund. The overhead charges of taking
‘the same to distances of a 1,000 miles or so plus railway freight and grinding charges
etc., come to about Rs. 2-8-0 per maund. But flour in Calcutta, 1 understand, is
selling at Rs. 35 or above per maund. I should like to know from Government as to
‘who pockets the enormous difference between the buying price in the Punjab and the
selling price in Caclutta ? The profits must be huge.

My province feols that we Would not like to sell cheaply to traders and so enable
them to make enormous profits at the cost of the cultivator. If we could be assured
that prices in deficit areas would be contralled and that dying people are receiving
their food at actual purchase prices plus freight and essential minimum overhead
«charges, then I am sure my province will be happy to be selling at priges far below
those prevailing in Bengal. :

Turning to the rise in prices of foodgrains, we must go into the causes which have
led fo a bullish tendency. Firstly, everything has gone up in price and may I be
allowed to pqint out that whereas foodgrains have only appreciated to the extent of
three to three and a half times, their pre-war level, other commodities have gone up.
ten times and even more.

Our costs of agricultural production have risen enormously. Bullocks are now
five times their normal price, and so are manures such as oilcake, etc. Iron is be-
coming almost unprocurable and agricultural labour is scarce and much dearer.
These are essential factors controlling production costs. The poor agriculturists’
-own requirements such as cloth, shoes and various other necessities of life are to be
bought only at extravagant prices and in an uncontrolled market. So the remiedy
lies in cheaper production costs and in intensifying our agricultural efforts.

We must see that every inch of ground is put to the best use and made to furnish
the requirements of the starving population. Here, I must again make it clear thut
deficit provinces must pull their weight and give immediate effect to schemes of great-
et agricultural effort.

Bengal has enormous areas which can produce rice. Manure can double the yield
-of those lands that are already under cultivation. We must produce more not only for
our own people but for those far-off lands which have suffered the ravages of war.

Lastly, we must not forget the man behind the plough. One cannot realise hero
the sufferings to which he was put when wheat and paddy fell to a level where he could
not meet his essential commitments. They had to sell the household effects to meet
Government revenue charges, and went to the extent of selling the few ornaments
‘women-folk possessed in the villages. And these conditions did not prevail for just
-one year, but were continued over a period of many years. I regret to say no one
«came to his rescue, néither the Government nor the rich living in the towns.

I must strongly refute the allegation that cultivators in the Punjab are hoarding
wheat with a view to profiteering, when people are dying of hunger. 1know and it is
a fact that the whole of last year’s wheat crop was sold out by the producers before
the end of that year and even this year no hoarding is being done. The normal



209 COUNCIL OF BTATE [421r Ave. 1943
[Sir Buta Singh.] ,

quantity which found its way to the market has already passed out of the stocks
,of the producers. It is mainly due to the shortage of railway wagons and inter-
provincial barriers, stopping movement of grain which are responsible for slow move--
ment of food. There have been violent insinuation against the province I represent
but I can affirm that the Punjab has met all the demands of wheat made by the Gov-
ernment of India and is prepared to help up to its utmost capacity.- I fail to see how
the Punjab can be accused of anti-social tendencies if the Centre cannot arrange
transport to carry the wheat that is available. The provinee cannot be blamed for
this failure.

The remedy lies in the lifting of these barriers and allowing free trade through
the normal channels to function.

Finally what is needed is to restore the confidence of the producer and to secure
the co-operation of the trader. Without this it would not be possible to procure
and obtain physical control over the commodities or to arrange their distribution
from surplus to deficit areas. .

TrE HoNouraBLE MR. SUSIL KUMAR RAY CHOWDHURY (West Bengal .
Non-Muhammadan) : Sir, coming as I do from Bengal, the most affected of all the
provinces in India, I feel very strongly about the food situation in my province.
I regret very muchsthat when people in my part of the country are dying of starvation
the Government of India or at least some of its members are not paying sufficient
consideration to the problem. It was amazing thgt the Leader of the other House
made a statement in that House last week that he woukl be constrained to curtail
the days fixed in the Assembly for discussing the fooed situation jn the country on
account of the slow progress of legislative buriness in that House as if legislative
business is more important than finding ways and means for providing food to the
starving population. Sir, I may be pardoned, if I say that this is nothing short of
criminal negligence. -

Then, Sir, may I ask the new Food Member whether it is a fact that a progince
was declared a surplus province after proper enquiries and statistics were taken, but
subsequently a member of the Government of India coming from that province
recommended that his province was not a surplus province as declared by the Gov-
ernment of India but was a deficit province and no export of foodstuff should be al+
lowed from that province to the neighbouring province where there was acute short-
age of food.

. Sir, Bengal has fallen on very evil days. Last year we had a severe cyclone and.
flood in Midnapote and the main alan crop of the province was far below average,
because of that and also on account of some insects damaging the sgme. This year
again we have flood in Burdwan and several other districts. Besides we have an
unsympathetic Governor whose denial policy in. the coastal districts of Bengal is
responsible for many of the sufferings of the people of the province. The Government
of Bengal is having a food drive and the Food. Minister of that province hae crept
under the bedstead of every householder in the province in search of hidden food but
this has all been in vain as blood cannot be drawn from a carcase. Whatever that
may be, the fact remains that the starving people from the countryside are coming
to Calcutta in the hope of getting food and then dying in the streets of that city
after several days of starvation and exposed to sun and rain. '

Sir, I hope that the new Food Member of the Government of India will take steps
to send some foodetuffs to Bengal immediately and earn the gratitude of that province.
I also hope, Sir, that famine should be declared in Bengal and the Famine Code be
applied therein. . :

e HoNOURABLE Lr.-CoLoNEL StR HISSAMUDDIN Bamrapur (Nominated
Non-official) : Mr. President, Sir, I rise to thank the Honourable Food Secretary
for his detailed and frank-statement of facts and figures and for narrating all the
timely steps taken from time to time by the Government of India, from the beginning
of the war to date, and the description of the difficulties and obstructions they had to.
encounter. Thanks to the prudence and vigilence of the Government of India that
‘the gituation remained in hand and safe from deterioration in face of the unscru~
pulous hoarders and profiteers.
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India today is in the midst of a most difficult food problem. I think it is far more
necessary to tackle this problem directly by making concrete workable suggestions
and find a solution in complete co-operation with the Government for the common
cause, than delve into the past and try to find excuses and criticism. I would appeal
to the side opposite that our entire efforts and energies should be directed towards
this common problem and every assistance extended to the Government to bring
to book the hoarders, who are public enemy No. 1.

In my opinion the Government of India should consider the feasibility of gradual-
ly restoring free trade throughout India as the means of ensuring steady supply,
thereby bringing down the general price level and distributing supplies commensu-
rate with the needs of various parts of India. The Central Government should take
up the ultimate responsibility to organize and co-ordinate the All-India Food Policy.
There should be Provincial, District and Local Towns Committees to advise the au-
thorities on the food problems. The production of each province as against its re-
quirements should be assessed, as this experiment has proved a success in Bhopal
State. From the provincial surplus, to be intimated by the Provincial Governments
to the Central Government, the demands of the Army and deficit provinces should
be met. _ )

Fhe House will agree with me that the two million soldiers, serving either in
India or abroad, form population of India and are India’s liability and must be
properly fed. They must be provided their share of the food, with a surplus from
crop to crop. India is responsible to feed her two million children in the army.

I am sure by the simple workable skeleton process forming the fundamental
basis as suggested by me, the much vexed question of food would be solved to the
advantage of all concerned. "

With these words, Sir, I support the Motion.

TrE HoNoURABLE Sik DAVID DEVADOSS (Nominated Non-official) : Sir,

I have listened very carefully to the very good speech of the Honourable and Gallant
Member in charge of this subject. The Government, both Central
1P.M and Provincial, were under the impression that India was not in need
of foodgrains from outside. They forgot for the moment that Madras was importing
at least 140,000 tons of rice from Burma and about 50,000 tons of broken rice from
Saigon. I am not concerned with the quantity that Bengal imported from Burma.
We are now asked, to fecd the people in Ceylon, the people in Travancore and the
people in Cochin, in addition to the large number of evacuees who have come to
India, at least to the Madras Presidency and the hundreds of thousands of prisoners
who are quartered in Southern India. Sir, forgetting these facts it has been asserted
till quite recently that India is self-sufficient. Government imported a rationing
expert from. England. Before he even literally landed in the country, he said India
is not suffering from want of foodstuffs-and trotted out the bogey that there was
hoarding in the country. Sir, 1 cannot speak for other provinces but I can speak
for the Madras Presidency. Sir, there is hardly any hoarding in that Presidency.
This is a bogey which is conveniently trotted opt by the Government which has
failed to do its duty to the people. We have been crying for a long time that we are
. in need of foodstuffs. Where have they got the hoarding ¢ Have they prosecuted
the people who have hoarded ? Have they found hoarding anywhere ? It may be
that some of these ryots keep enough for the year. In Madras the practice is that
the labourers are paid in kind in most of thé districts. If they are not paid in kind
they would not work and the lands will lie fallow. I can speak for Tanjore, Chingle-
put and one or two other districts. Can that be said to be hoarding when a man
keeps enough for the year ? ]

Tue HoNouraBLE MR. SUSIL KUMAR RAY CHOWDHURY: It is the
same in Bengal also. They are paid in kind.

Tee HoNouraBLE Sik DAVID DEVADOSS : Can it be said to be hoarding
when a man stocks 100 kottais. He has got to feed 100 farm servants and his
family. What is he to do ? Money would be of any use. This bogey of hoarding
has been trotted out by the Government in order to excuse themselves. So far as
Madras is concerned, it is not correct.. Then, Sir, to say that Madras has got enough
to-eat is not only a wrong statement, but a misleading statement.. The West Coast
of Madras at least has had an epidemic attack of cholera. Thousands were dying



202 COUNCIL OF STATE 1218 Ave. 1943
[Sir David Devadoss.] -

in Calicut and other places. Now I have read in a Madras paper that it has come to
Madras. - Your censors can control the spread of news but not the breeding or spread-
ing of cholera microbes. What does this mean ? It means that the people have
not got the stamina to resist the disease, they have not got the strength to overcome
the infection. My point is cmphasised by this fact that the incidence of death was
80 per cent. of the attacks in Calicut and other places. It has never been so. When
there was a serious outbreak of cholera the incidence used to be 20 or 30 per cent.
But on account of the want of stamina of the people, 80 per cent. of the attacks
have proved fatal. These are facts which cannot be challenged. We do not. know
whether you have got the correct figures, because the tendency of most of the lower
officials is to reduce the number of attacks and deaths. For instance take Ajmer-
Merwara ; papers said that there were 8,000 deaths on account of the floods. This
morning I read in the official communiqué that there were only 1,000 deaths. There
is this vast difference. I leave it to the House to judge which is more likely to be
correct. I am not holding a brief for anybody. This will affect you in a very
important manner. Supposing the infection spreads to your army. It will do more
harm than any number of bombs that the Japanese or anybody else could throw on
them. You may burke all the information. You may cemsor all the informaétion ;
but the fact is there that Madras is now affected by a serious epidemic of cholera and
you have got a very large contingent there. You have got thousands of troops
there. Supposing it spreads among the troop population, what will you do?.
Therefore, 1 say it is very important for vou to feed the people and see that epi-
demics do not spread and consider it as a part of your war effort. Get food from
outside and see that the people are fed, not overfed. I wondered which genius
briefed the Secretary of State when he said that people have got easy money and they
are overfed and that is the reason for theshortage of food. 1 was surprised to see
that. statement only a few days ago. He gave three or four reasons, but the main
reason was that people have got easy money and therefore they eat too much and
consequently there is a shortage of food. I hope he will pay a visit to India and see
4for himself. The Department is now saying ‘“ Grow More Food ". . You cannot
grow more food by passing Ordinances. Not even the British Parliament which is
all powerful can raise food by saying ‘‘ Raise More Food .

In this connection I have got a complaint, if you will pardon a personal allusion, -
which shows how the Department is working. Pardon me for saying that there is
want of common sense in the Department. I have the fortune or the misfortune of
having an estate outside Madras within 12 miles. I grow rice there. In April last
I wanted only one bag of rice grown by my servants on my own land to be taken
to Kodaikanal when I went there. The Collector of Madras said you may take it.
The Collector of Chingleput wrote a very nice letter and said * I regret very mucht
that the Controller of Civil Supplies does not permit you to carry one bag of rice.
One bag of rice means 180 lbs. It was for my own use.add that of my family
We were prevented from having it\because we could not get a permit. We could no.
send it by railway. And that is the way in which work is carried on.

Another instance. My daughter has got a coffee estate within the Travancore
boundary but within six miles of Panagudi, a town in the Tinnevelly district. There
isno access to it from Travancore. The estate is situated on the British side.
Well, Sir, she is prevented from taking rice for her own servants and for her work
people. The work people are from Panagudi which is a British town and this is

* within seven miles of it only. The coffee crop has to be gathered and other crops
have to be raised ; vegetables and other things have to be brought down. No
cooly would go. Money would not make them fill their insides. They want rice.
I wrote two letters and the last reply was that they were considering the question.
How long are they going to consider the question. There is want of a little common-
sense on the part of these people. You want people to grow more food and when
they want to do it you put obstacles in their way, because you have said that nothing

" should go out of the province into Travancore territory. Travancore territory is
only a name. It is really the same thing. Within 7 miles you have got the State.

Well, Sir, I do not want to dilate upon these my own particular grievances,
but I will mention other things. You say ‘“ Grow More Food ”’. Quite so, we are
[} .
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all trying to do that. T have told my agent in Kodaikanal to do as much as possible,
but what happened ? The Madras Government said “ We will give you all the
land for growing food .  Well, middle class people—teachers and others—went and
removed the undergrowth and began to cultivate potatoes and other things.
Probably the Karnam was not properly looked after. Hé wrote to the tehsildar
reporting that these people had cut down trees. Sir, there are no timber trees in
Kodaikanal unless you plant eucalyptus and other trees. There are only wild growths
of wattle and other things. The tehsildar said No........ v. They came and
asked me to interfere. I told them-to write to the Collector, and to the Divisional
officer, they wrote to them but nothing happened for six months. Then luckily
one of the Advisers to the Governor happened to visit the arca. He knew the place
and found that these people had put in a lot of money, they had removed the
undergrowth from the virgin soil and had also put in a lot of labour and felt that they
must be allowed to cultivate. This is now being done, but the difficultyis that
though superior officers from the Governor downwards say ‘‘ You cultivate and try
to raise produce as much as possible ”’ the revenue officials are in the way. If a
man takes a bucket of water they threaten him with an enhancement of his assess-
ment. I think those who are familiar with the conditions in Madras know that
what is called an-annual Jamaband: is held by officers of the Revenue Department.
Every tehsildar, every Revenue Inspector wants to treat the people as the enemy
of the Government. Now you say ““ Grow More Food ”. How can you make them
grow more food. Give them all the facilities they want for the purpose. And then
unfortunately, Sir, in Madras last year there was a failure of the monsoon.
The north-east monsoon is a most important monsoon for the eastern districts.
It was an utter failure and consequently famine conditions prevailed in several dis-
tricts. Well, to add to the trouble we had a cyclone, in May last, which damaged
a lot of crops in the Tanjore and in the South Arcot districts. Now, Sir, these things
have to be taken into consideration. It is all very well for people here to write big
theses and so on : Idonot wantto make fun of them but they must understand
the real conditions :  that the people are really suffering. Go into the provinces,
go into the districts, go into the villages and take the opinion of the people who are
there. Your official reports are of no use. With due respect, Sir, these official reports
are Frepared.in such a way as to please the superior authorities. I speak no doubt
freely but I am speaking with some knowlédge of the things that are happening.
You go and make private enquiries and see how the things are. They say they have
to submit such reports as otherwise the superior authorities will not be pleased.

Well, Sir, T do not want to take up the time of thc House but what I want to
know is what steps are we taking now to relieve the distress in Madras. No doubt
the Honourable Member said they are going to do a lot of things but it takes long
before Government is able to do anything and we want action to be taken very
urgently. We do not know what the north-east monsoon is going to be : if it is a -
failure conditons will be still worse and therefore, Sir, we must put our shoulders.to
the wheel. Get as much help from the non-officials as possible. Do not think of
prestige, do not think of rules and regulations when people are starving and a change
i8 badly wanted. What I say is this : make it a part of your duty, as you are doing
in the case of the war, get food from outside, wheat or rice or whatever you can get
from outside, just as you think of armaments, think also of feeding the population.
There are already signs of-an epidemic in my province. If this epidemic spreads you
will find that the sufferers will be your army men, biecause, as you know very well,
Sir, neither a European nor an Americdn is immune to the Asiatic cholera that is
prevailing in Madras. . -

With these few words I request Government to forget the past and do whatever
is possible for the present and for the future. (Applause.) ‘

The Council then adjourned for Lunch till Three of the Clock.

The Council re-assembled after Lunch at Three of the Clock, the Honourable
the President in the Chair. ’ ‘ ,

THE HoNOURABLE Si Sakpar JOGENDRA SINGH (Education, Health
and Lands Member) : Sir, may I intrude for a few momeuts and say that though
the distribution of food and its marketing is importatnt, its production is of no
less importance. Food must be producedirst to be available for distribution.



204 COUNCIL OF STATE [12E Ave. 1943
[Sir Jogendra Singh.] : .

Let us for a moment lift our eye and survey millions of men and women who
are now engaged in the heat of the sun, in the pouring rain and in puddled mud in
producing food, on a wage which doed not afford even bare necessities of life. It is
these men whose destinies we decide. It is these men on whose well-being the well-
being of India depends. They have never known the meaning of hoarding ; from the
day the grain appears on the threshing floor, they share it, and share it freely with
others. Indeed grain often disappears from the threshing floor and the producer
has to live on borrowing till the next crop. This endless struggle coritinues from year
to year. If the producers, by self-denial, instead of placing in the market consume an
additional ounce per day, they can consume 30 lakh tons of grain in a year, and if’
they produce an additional maund per acre, they can place 30 lakh tons in the
common pool for urban consumption.

The normal consumption per head of population is about 22 ounces. I am
placing on the table a statement* showing production per head for all the provinces
of India. For instance, Bengal produces 19 -9 ounces per unit of consumption and
by imports and other sources raises available grain for consumption to 20 -5 ounces,
while the Punjab produces 25 -7 ounces, exports 6,31,000 tons and provides for home
consumption 23 -3 ounces per unit of consumption. You will see that the margin
even in surplus provinces is not very large. '

These figures are illustrative as to the surplus available and the deficit to be met
in deficit provinces. They reveal the naked fact that unless provinces pool
their production asin normal times and surplus provinces consume no more than:
in normal times, the flow of food from surplus to deficit areas cannot be forced by
measures which may have an adverse effect leading to increased consumption and
decreased production.

We complain of the high prices of foodstuffs and milk and scarcity of ghee.
The fact is that we, the educated classes, have done little to improve rural conditions
and to modernise production. We have upheld the sanctity of the cow and we are
anxious to promote human welfare, but we have paid little attention to problems of
animal husbandry or to improve the living conditions in the villages. We have been
caught by the war ; we have been anxious to employ modern methods of controls and
ratjoning, relyging more om coercion than on co-operation of traders and business-
men. The result is that normal channels of trade have ceased to flow, the confi-
dence of the people has been shaken and the traders no more coax commodities
from the meagre resources of 650,000 villages and carry the grain where needed as in
normal times. It is not only that the cultivator has lost confidence but Governments
of Provinces and States, both in surplus and deficit areas, have been conserving
their own resources, building up reserves in some areas and thus preventing the free
flow of commodities. It has become a fashiqn to ¢ondemn the trader, and the
businessman. The wise words of Colonel Sleeman written in 1834 are not without
significance to-day :— .

“ In societies constituted like that of India ’*, he said, ‘‘ the trade of the corn-dealer is mora.
‘essentially necessary for the welfare of the community than in any other, for it is among them
that the superabundance of Seasons of plenty requires most to be stored up for seasons of socarcity
and if prlic fun_ctionarieé will ta}{e upon themsel.ves to seize such stores, and soll' them' at their
own arbitrary prices, whenever prices happen to rise beyond the rate which they in their short-
sighted wisdom think just, no corn-dealer will ever collect such stores. Hitherto, whenever
grain has become dear at any military or civil station, we have seen the civil functionaries
urged to prohibit its egress—to search for the hidden stores, and to coerce the proprietors to
the sale in all manner of ways ; and, if they do not yield to the ignorant clamour, they are set
down as indifferent to the sufferings of their fellow-creatures around them, and as blindly sup-
porting the worst enemies of mankmd in the worst species of inquiry .

Without the trader, the trade of this country cannot function, and without the-
enterprise of businessmen we could not have assured supplies of iron and steel,
sugar, cloth, drugs, paper and thousands of other requirements of war which our
businessmen have been producing on a scale which could not have been possible
twenty years ago. Indeed, it is by fostering growth of capital, encouraging businsas
enterprise and trade that we ean hope to serye th2 bzst interests of our population
and secure some place in the world which is in the making. .

" On the production side, we have not been idling. We have been doing all that.
we could to increase production. Agricultural production cannot be increased by &

*See Appendix at end of these debates.




mere waving of the wand. It needs months of preparation of the seed bed, and then.
nursﬁmg the sown seed, which in large areas is still at the mercy of the wind and the
weather.

The need for increased food production was emphasised in March, 1942. Pro-
vinces were encouraged to offer facilities to growers for growing more food and 29
lakhs of rupecs were given to Provinces and States in 1942.43 from the Cotton Fund
to help those growers who switched over from cotton to food crops. As a result,
53 -39 lakhs of acres were diverted from cotton alone to food crops. Taken as a
whole, 134 lakhs of additional acreage were put under rice, 13 lakhs under wheat and
69 lakhs under millets and maize. Unfortunately the season for rice was very bad in
the east and south, with the result that in spite of the increase in acreage the rice
production decreased by 8 lakhs of tons. It .is this deficit which is in part respon-
sible for the present food situation. - ‘

In the current year 1943-44, in order to give a further impetus to increased.
food production, thanks to the help given by my colleague, the Finance Member,.
we were able to set apart Rs. 50 lakhs for helping provinces to increase their food
production. A Director of Agricultural Production was appointed who goes round
to the provinces and the Indian States and advises them as to the lines of’
work necessary for increasing food production. An Irrigation Expert has been.
appointed who advises provinces similarly about taking up suitable schemes for
irrigation,. particularly for tube wells so as to increase yields or bring more land
under cultivation. Already grants to therextent of Rs. 49 lakhs have been given to .
provinces in addition to Rs. 15.]Jakhs from the Cotton Fund and Rs. 99 lakhs have
been advanced to them as loans. Among the schemes sanctioned is one for treating -
town waste by a new method so as to supply several lakhs of maunds of manure to -
cultivators. Help has also been given to provinces for securing vegetable seeds and
for growing seeds in this connection in India in future. It is hoped to secure an.
increase of a large acreage under kharif food crops and 13} lakhs of acres under rabe
crops as compared with 1941-42. If, however, nature is more bountiful than it was
last year, it is hoped that the rice outturn will increase considerably and if so, the
position will improve as soon as the main new rice crop comes in to the market.

May I take the Council into my confidence and say that my Department is busy
in preparing material for Committees which are to plan a programme of rural re-
construction aiming at improving living conditions in the villages. I have already
announced the constitution of a Health Committee. The Educational Adviser is
engaged in preparing material for a programme of Education, both literary and
technical. An Agricultural Committee will be at work from about the lst Novem-
ber this year. It is. my hope that these Committees will plan a programme and
their recommendations would be' acted upon and carried out within a definite
number of years.

We have all been clamouring for controls and rationing because we know’
England has taken such measures to feed its population in war-time. ‘We have
forgotten that conditions are altogether different between the two countries. It is -
true that England has succeeded in securing steady flow of commodities at a fairly
stable price, bu it is perhaps not known what the system has been costing in subsi-
dies. According to Mr. Mabane, quoted in Lconomist of May 22nd, in the year 1942
up to March 31st it cost Government in subsidies £145 millions. Milk, for instance,.
for general consumption has been subsidised to the tune of £11 millions and for -
schools £17 millions. _

The debate would have a value if we can pool our knowledge and formulate a
policy of permanent use and we can define the first principle of production and dis-
tribution. The grim reality which we must face is the fact that all the provinces of
India do nct produce enough food of the right kind to provide a mixed diet for more
than a fraction of their population. It was not without reason that General Megaw
in the year 1933 held that only 39 per cent. were well nourished, 41 per cent. were
poorly nourished and 20 per cent. were badly nourished. Ten years have gone and
the condition of our primary producer has not improved. Unless the working
capacity and efficiency of the agriculturist is improved, the vicious circle of low
wages and distressing living conditions cannot be broken. We have our eyes fixed on
the spiral of inflation and rising prices, but what we need is giving some attention to
the chronic spiral of scarcity, poverty, disease and distress. We shall have to face -
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the problem of increasing production and purchasing power of our population. We
may have to submit to high prices of commodities in the interest of all the people of
India. If we do so within ten yvears we can break the spiral, create an enormous
home demand for goods, leading to expansion of industry, rise all round in the wage
structure and healthier living conditions. ' -

The price is not a meaningless symbol, a mere rubric on the temple of money
power. It determines the wage of the producer, creates or restricts the demand of
consumable goods and controls the scope of industrial expansion. Indeed economic
conditions even govern the political progress. If we can give our people full employ-
ment, wages bearing some relation to wages which obtain elsewhere and if we improve
health and with it productive efficiency of-our masses and seoure a wide and fair

- distribution of wealth, I can assure you that problems which assail us today will
find a natural solution and we shall rise by our own effort to a position of equality in
the Commonwealth of Nations to which we are promised an entry.

TrE HoNoURABLE SIR A. P. PATRO (Nominated Non-Official) : Sir, after the
illuminating speech of the Honourable Member elsewhere and the special pleading
of the Honourable the Mover of this Motion, one fact seems to be very clear, namely,
that there was an incessant struggle between Centre and the provinces, that the
Centre wanted to have its advice carried and wanted to effect co-ordination among
the work of the provinces. Six price Control Conferences are said to-have been
convened from time to time at great expense and labour, and three Food Conferences
seem to have been convened from time to time. The result of the very strenuous
labours of these bodies is said to be that in the urban areas they should introduce
rationing as a solution of this grave problem.

(At this stage the Honourable the President vacated the Chair, which was taken
by the Honourable Mr. V. V. Kalikar.) .

Sir, it seems to me that this problem of food is not so much in the cities and
towns as ifl the villages and taluks, in the agricultural area, and amongst persons who
produce food for others. In other words, you have the wealthy people who are
sufficiently protected and then you have got the higher middle clsvs who have equal
opportunities with the wealthy classes to secure food and stock it, and there are also
the poorer classes that are suffering. It is not because there is 80'much suffering in

- the cities or in the upper middle classes. Itisthe poor middle class of a particular
section that takes ad vantage of the scarcity that prevails in several parts of India and
wants to make capital out of it and agitate and say. *“ That is entirely due to the
failure of food supply . In other words, it is sought to make political capital out
of the situation. But what practical suggestions have been made by the Govern-
ment at the Centre or by the provinces in order to relieve the poor man of this
difficulty, viz., scarcity of food. No doubt wages have increased, whether he works
in a railway or company or in connection with any war work. But it takes him
out of the village and the man and his family want food. He takes the basket
round. The reétail dealer refuses because he has no stock and they cannot buy from
the wholesalc dealer. What is to be the position of such people, the agricultural
population of the rural areas ? I am more concerned with them than with the
other classes. Government servants have their fare secured for them. The con-
pany’s servants are similarly provided for by the companies. Industrial agencies
have been getting sufficient food for their employees. The labourers in the mill area
have got their food supply properly. Who is it then who is the actual sufferer in the
country ? The people in the rural areas are not able to get sufficient food. That is
the problem that the Government have got to tackle. The Central Government says
it is a question to bé dealt with by the provinces. Quite true, provincial autonomy has
given certain powers for thé provinces to be exercised by them. But as the Centre
always claims to have certain control in certain matters, they have to invoke those
powers for the purpose of guiding and controlling them. I do not wish that the
Centre should interfere at cvery stage of the proceedings of the provinces. The
provinces should be left to themselves. If that is done certain provinces will not
be vying with one another in stocking food in reserve. No doubt there are two main
causes why this kind of scare has been created. In the rural areas when the Provin-
cial Administration appoints inspectors and others-and they go round, scare is created
among the merchants, the banyas and the sowcars, who bury their stocks under

’
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ground without being made available for the market immediately. Some of them are
very canny people and they have to be dealt with drastically. The officers who are.
deputed for this kind of work are not sufficiently strong people. They should make
no distinction between the rich and the poor, between man and man. They should be
dealt with drastically as they create scare in order to raise prices. The rise in prices
is not due to the scarcity of food in the villages. It is due to this scare created by
interested people, and everyone reserves a certain amount of rice o ragi and the
result is that the foodstuffs does not get to the market : the consequence is that there
i8 scarcity of food .in the villages. How are you going to tackle the problem ? I

have listened to the speech of the Honourable Member but T am not able to find

anything which would help me in trying to understand the position in the rural
areas, You may do anything for the city in order to satisfy the cry of interested
people, the cry of agitation, the cry of loud-mouthed people ; but because the villages

are silent, they suffer silently. You do not care for their interests. You have not

provided any means by which you could carry relief to them. I understand that the

Honourable Member has said that-the village committees should be revived and the-
landbolder and the zamindar should take up the question of relieving the rural areas.

It is a misunderstanding of the position, Sir. The zamindar and the landholder are

no where now. They are under the control of the tenant and the ryot; they

scarcely get enough to pay the land revenue. When'they can’t help themselves, how

can they help you ? What have the Government, Central and provincial, done to’
relieve the troubles of the zamindars and the landholders ¢ How can they relieve the
situation ? They are themselves in such a helpless position.  In the old days they

were certainly exercising a certain influence over rural areas. But those days are

gone, and things have changed now. Therefore, it will be vain to expect them to

"help you in an effective manner. The problem of the rural areas is more serious
than that of the urban areas. You may have rationing. But what about the

rurgl population ? 1t is their discontent that you have to take into serious conei-

deration. I can warn you that already there is a rumbling noise in certain quarters.

Unless immediate steps are taken to relieve the sufferings of the rural population,

there will be great unrest. The problem is not one for conferences or for passing

resolutions, but the Centre must ask the provinces to move in the matter—never

mind whether they are govened by section 93 or whether there are coalition ministries

therc. In some provinces they are not doing what they ought to have done. They

knew from the beginning that there is going to be scarcity of food. They were
aware of difficulties that would arise from the situation of the war because not

only the two millions of soldiers have to be supplied with rice, not only those

prisoners who have been placed here in India have to be supplied, but they have also

to feed the people. There are difficulties of transport. In this state when the
Government is buying and Government’s agents are buying and reserving food,

what happens ? The ordinary merchant sells his stock to the Government agent

with a view to get more price for it and when he goes back to the yillage or to the

town he says he has no stock, and then, Sir, he raiges the price from Rs. 16 to Rs. 34.

Now they have to pay and take it.-

Now it is said, *“ Oh, the wages have gone up and the -people are earning more
money than before, therefore the economio position has improved and it is not,
therefore, the economic distress that is prevailing ”’. .. On the other hand, take the
producer’s cage, of a family consisting of man, wife and three children. We have
investigated the matter and it is found that he is always in chronic debt. This is
my conclusion as a result of my non-official investigations into the rural problem and
is also borne out by a Government agent—an official —who had been appointed to
enquire into the matter. His recommendations showed that people who have had
16 acres of land are still in debt and unable to make both ends meet. Therefore,
as you will see, the position of the ryot, or cultivator or the pattedar in the rural
area is not that of a trader or a merchant, but he is a man who has to produce.
What encouragement is there for him ? Have you provided any form of help or
encouragement to him ¢ " He has to pay off every time at re-settlement rates. He
has to pay irrigation cess, he has to pay, what is called, the road cess and he has to

pay —.
TuE HoNoURABLE Sir DAVID DEVADOSS : Village cess.
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. TRE HoNOURABLE Sik A. P. PATRO : Yes, village cess. He has to pay every-
‘thing. It is the pattedar who holds the land. It is the cultivator who has to pay
all these cesses and in order to pay these charges he has to sell produce. 'Not only
has he to sell the produce, keeping something for his food, but even that reserve
also he must bring out in order to meet the charges. Thus the position of the
cultivator and the producer of food in the rural areas is a very, very discouraging one.
Hence people in tﬁ)e rural areas laugh at your proposal to grow more food. They
have told me, *“ What is this ¢ How can we grow more food when we are not able
to grow sufficient in our own holdings:? What are the advances that Government is
going to give vs and what facilities are they going to give us in the way of irriga-
tion ? Are they going to repair our tanks or are they goingto bring in a new canal.
from the river with a view to irrigate our lands ? What is it that would encourage
us to go in for fresh cultivation of the lands ? Grow more food is really an unreal
thing. Tt is a farce.” .

In the matter of irrigation any figures on paper—1 lakh or 10 lakhs—have been
‘added. If the produce has been sufficient and if the produce has been such as the
tales of the Government records disclose then why .is all this struggle for food ?
Why should this discussion of the problem come in if really more food has been
produced. ? ] ,

Then, Sir, the Honourable the Mover has told us what the three requisite
fundamentals are and he has described them very clearly and described the way
.in which they have been dealing with the provinces in the matter of thesc. He has
placed the whole responsibility on the provinces for carrying out the objects in
view but then there are no uniform rules that could be applied to all the provinces. °
Provinces differ in their economic conditions and in their agricultural conditions.
‘T will give just an instance of what is happening in the Madras Presidency. Take
"what are called the ¥ Ceded Districts " ; they are dry districts where they grow.. ... .
and not rice. Now they are periodically subject to scarcity afd last year, owing to
the seasonal failure of rains in the Ceded Districts, there was famine. On the other
hand, in the adjoining district we had a good crops. In the province itself there gre
districts where the produce varies and the economic conditions vary. Therefore
that you shonld apply a uniform principle seems to me altogéther impracticable and
that the Centre should insist on provinces not reserving even a straw for themselves
“but giving over surplus or excess to other provinces seems not a practical proposi-
tion. No doubt it was good in theory but what was the reply of the provinces and the
‘Conferences ?- From the reports of the Conference we find that the provinces are
unable to do so because they have to calculate what would happen to the next crop.
‘Now the dry crops have all been harvested and it remains to be seen whether the crop
would go to the market or whether it would be sufficient only for consumption by
‘the people of the rural areas. ~Therefore, Sir, in these circumstances any attempt
made by the Centre in the matter of distribution seems to me not a practical proposi-
tion. Secondly, you must leave the provinces a free hand to deal with but wherever
there is necessity of co-ordination between a province and province the Centre may
imterfere and advise them in the matter. Such being the case the problem is not an
easy one—it is a very complex one—and it must, therefore, be dealt with very

cautiously. ,

THE HONOUBABLE SARDAR Sik JOGENDRA. SINGH: May I inform my
Honoutable friend Sir A. P. Patro, that so far as the Grow More Food campaign is
concerned, the suggestions he has made about cleaning the tanks, affording new
facilities for irrigation, digging up new canals, putting up tube-wells, this is what we
are trying to do.

Tae HoNoURABLE SIR A. P, PATRO : . By the time the well is dug the man
will die. ‘

THE HoNOURABLE SaRpAR Sre JOGENDRA SINGH : 1Is there any other
way of doing what the Honourable Member desires ?

*THE HoNOURABLE MR. HOSSAIN IMAM (Bihar and Orissa : Muhammadan) :
.Before 1 commence my remarks on the Food Resolution proper, permit me, Sir, to
speak a few words about the fickle nature of the Government of India. This Depart-
ment, the most important at the moment for the Home Front, has been the

*Not corrected by the Honourable Member.
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shuttlecock of the Govérnment of India, being transferred from one hand to the other,
both as to its Horourable Members and Secretaries. If I am not mistaken, Sir, four
or five Honourable Members and more than that number of Secretaries have tackled
this question in the space of just two years, since we had the first expansion of the

-Exécutive Couneil. Government always regarded it in the beginmng as a most un-
necessary department, and it was impertinence on the part of the legislators and the
representatives of the people to suggest even that there could arise a food crisis in

. India. We were regarded, as usual, by these misinformed pcople who have the govern-
ment in their hands, as visionaries. T would have liked to trace the history of this
Department since its inception—which is the noimal period of human gestation.
“Since it was formed it has seen three Honourable Members, and it is going to see
three Secretaries, and probably three more Members too. Within the short space
of nine months ! I ask the business people to tell me what would happen to a business
in which both the head and the general manager were being changed so often.

The Department, when it was conceived, was in the hands of Mr. N. R. Sarker and
the late Mr. Holdsworth. Then we had the unfortunate affair of the 10th February.
After that the Department remained without a Member. Then the Governer General
in his wisdom appointed a Member to take charge of this Department. I ask: Was
the Government so blind to the reality of the situation that it did not think that the
three departments were too many for one Member ? What new situation has arisen ?
If they could not foresee anything, if everything must come before their.nose for them
to see, I am hopelessly disappointed in them. On the 3rd May the Commerce Member
takes charge. Until then there was no need to bifurcate his Departments. But all
of a sudden this wisdom descends on the Head of the Administration to divide up.
Now, look at the unreality of the situation. The Executive Council is.not consulted
on this issue. The statement is very definite that Members who were concerned were
asked. I have nothing to say against the Honourable Member who has taken over
charge of this Department or against the Member who is harding over the charge.
But I do ask the Head of the Administration to make clear what was the need for it
and how the need cropped up all of a sudden after the 3rd of May—and before the
11th of August ? ' .

Now, Sir, further on we find that the Government has been showing discourtesy
to the Houses of the Legislature consistently. Even this announcement of change of
portfolios could neither be made in the Legislative Assembly when it discussed the
food situation on the 10th August, nor could the announcement wait for today when
this House is discussing the matter. It needs must cpme on the 11th August. Other-
wise the heavens would fall !

Tae HonouraBLE THE CHAIRMAN (The Honourable Mr. V. V. Kalikar) : May
I request the Honourable Member to confine himself to the Motion before the
House ¢ . - ) )

TuE HoNoUrRABLE MR. HOSSAIN IMAM : It will materially affect the handling
of the food situation. My submission, Mr. Chairman, is that when there is no security
of tenure, when the Member does not know how long he is to carry on the Depart-
ment, when it depends upon the capriciousness of the Head of the Administration to
transfer or to retain the portfolio, I do not think that I will get a fair deal from the
Department and the Member. It will be really asking a Member too much to take
responsibility on his shoulders and then keep the sword of Damocles hanging over his
head. )

There are many unemployed Members in the Government of India who have got
very little work. We all know that the Honourable the new Food Member was not
the only unemployed Member. There are two more unemployed Members still left.
1 do not know which other Departments will be smuggled to their portfolios—merely
because of their unemployment. If they are unemployed, well, give them the dole,
and send them to the Secretary of State’s Council, because that is the place for them.

Sir, I will come back to the Resolution. I am grateful to the Department of
Information for having sent to us the full text of the speech of the ex-Food Member.~
But I wish I had received it a little earlier, so that I might have been able to give more
time to it. The speech of Major-General Wood was well documented. But unfortu-
nately it was as silent as the Food Member’s speech as regards the future. It told us
what were the problems and what were the difficulties, and of the efforts which hag
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been made to surmount those difficulties. But in the matter of cut and dried schemes,
we had very little information from Major-General Wood. The Honourable Member
in charge of Education, Health and Lands made, as usual,. a thought-provoking
speech, with hiy impatient advocacy of the backbone of India—the farmer. But
there were some special pleadings also for the traders and businessmen. I shall deal
with these points in their order. .

My difficulty, Sir, is that I do not know exactly where I stand. Members of the
Central Legislature are in a sort of suspended animation. They have ceased, accord-
ing to the Government of India, to be representative. And yet they are not sent back
to their constituencies. While countries like South Africa, Australia and Canada are
holding elections, in this God-forsaken country elections cannot take place, even
though, according to even the Viceroy, the dangers are now far removed. Even then
elections cannot take place. You deprive s of the opportunity of getting a fresh
sanction from our people, and then you condemn us as being no longer representa-
tive. What is the meaning of this ? It is really a farce to carry on the Central Legis-
lature without a re-election. The Assembly has had its life extended three times.
There should have been three general elections if they had not renewed the Assembly
on one pretext or the other. .

THE HoNoURABLE THE CHAIRMAN (The Honourable Mr. V. V. Kalikar) : May
1 again agk the Honourable Member to confine his remarks to the Motion before the
House ?

TaE HoNoURABLE Mr. HOSSAIN IMAM : Mr. Chairman, my difficulty is that
I come from a province where there is no representative Government. The Govern-
ment of India consults the Provincial Government, which has absolutely no idea of
what my problems are. It is worse than the Montford scheme. Those of us who
have the misfortune to live in a section 93 province can find no voice in the Govern-
ment of India. That is my complaint. You do not associate the Central Legislature.
You do not have any other machinery of finding what my difficulties are. And yet
vou come and tell me that you have consulted my Provincial Government. The
Provincial Government is just a subordinate branch of the Governor General acting
in his own discretion, untrammelled by the advice of the Honourable Members, a
swaraj within a swaraj within a swaraj. This is the third degree of swaraj. The -
Viceroy has swaraj, the Governors have their sw:araj, and then Advisers have their
swaraj. In the name of swaraj for the provinces, that is the reality of the situation
to which the Giovernment of India always turn a blind convenient eye. They will
always bring forward the excuse that the Government of India Act stands in their
way, as if the Government of India Act has not beei torn to pieces in almost every
respect. I do want the Government to tell us facts and figures and not estimates.
I, along with the Honourable Member in charge of the Department of Education,
Health and Lands, know how unreal our statistics are. They are not based on real
factual data. They are estimates at the best. The organisation for bringing the sta-
tistics to the reality of the situation does not exist in India. There is no correct statis-
tics of what the real position in the country is. I have before me certain concrete,
definite figures. When we are suffering from this dearth of foodstuffs, is it really
necessary that in addition to the Government exports for the Army and for the Allies,
a huge export in foodgrains should be allowed on private account ¢ The figures before
me are very telling. In March, 1943, the export was Rs. 315 lakhs worth of goods,
of foodstuffs. That was in one month alone. In April, it went up to Rs. 354 lakhs.

MaJoR-GENEBAL THE HoNoURABLE E. WOOD : Will the Honourable Member
say from where he has secured his information ?

THE HONOURABLE MR. HOSSAIN IMAM : I am giving statistics from Com-
merce, which takes its clue from the information published by the Department of
Statistics. .

MaJor-GENERAL THR HONOURABLE E. WOOD :- Could he please tell us whether
it is in tons or maunds ?

Tae HoNouraBLE MR. HOSSAIN IMAM: Only the value is given here and
not the details. But he has got figures separately for foodstuffs, for raw materials,
manufactures and other items. In all other items, in March, there was a reduction
and so was there in April too. The total exports amounted to Rs. 1,779 lakhs
in April, 1942, and it fell in 1943 to Rs. 1,663 lakhs, a reduction of Rse. 2 crores

~
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in 1943 as compared with April, 1942. But in the matter of foodstuffs, it had
gone up from Rs. 245 lakhs to Rs. 354 lakhs. That is, more than a crore worth
of foodstuffs were exported to outside countries, and thjs on private aceount.
This is what has produced all this trouble. The total figure for the annual
export is also illuminating. In the 12 months ending March, 1943, it amounted
to nearly Rs. 47 crores. As . you know, Sir, owing to the Japanese menace,
nowadays very little of the home trade is carried on board ships. That is
the greatest difficulty. I want the Governmept to come forward with a compre-
hensive, all-embracing measure. The difficulty is that the Government .of India
have many Departments. Each Department has got a swaraj of its own. If it butts
into another Department’s sphere, it is told, “ You have no business to come here " .
Export is under one Department, ‘ Grow More Food '’ campaign is under another
Department, its distribution is another person’s business. This sort of thing may be
all right for peacetime, but when we are living in special conditions, this will never do.
Government may go on changing the Secretaries and the Members ad infinttum, but
they will never sucoeed in tackling the situation unless they have drive, imagination
and determination to do the thing. This excuse that the provinces stand in the
way is illusory. I for one believe that if the Government of India determine to do a
thing—TI am talking of the Government of India as a whole, as apart from the De-
partment ; that can only be decided by the general decision of the Governor General
in Council—then they can do wonders.

I do not wish to take up the time of the House too much but I will be failing in

my duty if T did not tackle some of the questions. Major-General Wood had some.
thing to say about the producers who are hoarding, and he instanced the big hoarders
who are the first culprits, and then there are the small hoarders also. But are they
the only persons who are to be blamed ? Are not the traders doing the same thing.?
Are not the Government themselves doing the same thing ? The Government are
also hoarding, the trader is hoarding and the cultivator is also hoarding, I am a
cultivator and a farmer and I can say this. But who are the men who are the real
hoarders ? Who is the enemy No. I of the country and the society who is rewarded
by the Government of India ? Every time you will find that when a crop is harvest.
ed, the pricesare low. When it is moved to the urban areas and only a few producers
have stocks, the prices start rising up and then the people who have hoarded reap the
harvest and those who were partiotic enough to seﬁ out are punished. They do not
get their price. This happened last year too in the case of wheat, You insisted on
Rs. 6 being maintained. Those who sold out were the sufferers. What. confidence
can any one havein you? Is there any reason why a farmer should ever place his
trust in your promise that you will continue to do the same thing which you had
promised to do * I asked a pointed question today as to what will be Government’s
policy with respect to the prices of foodgrains in fature and the Honourable the Food
Secretary told me that I shall get my answer during the course of the discussion.
I am sorry I did not catch if he did make any reference to this question of mine. I
had asked in question No. 134 a categorical question whether
price restriotion will be adopted for wheat and rice in the
current financial year ! Government has conveniently remained silent, with the
result that people will draw their own inference and the inference will be that it pays.
to hoard. And you are going to reward those persons who have hoarded as usual,
because the national characteristic of Englishmen is that they know only to muddle
through ? This is the racial characteristic and habit. You cannot change it. In
that case you will not be justified in blaming anybody. You have never punished
those who have hoarded and you have no intention of doing so. Let me be frank.
You are too frightened to take real steps. You have taken steps in one respect, in the
matter of textiles, and you have earned a rich dividend from it. Prices have wonder-
fully come down. That large stocks were being exported to outside countries and
that the Government of India is taking everything for the army have been falsified.
There is so much stock that it cannot be sold before the 31st October. Similarly if
you have real determination to tackle the question of food, you could do so. But
you should do many things. TFirst of all you have to declare everybody to declare
stocks over a certain limit. You must examine the figures. You will have to impose
Penalties, that undeclared stocks will be confiscated, ete. You must then have &
machinery to examine these things and no more illegal gratifications. Government
has legalised illegal gratification. :

4p M,
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throwing blame upon it, take into its own hands the question of the country’s food
supply just as it has done about the military supply and take power to control the
purchase and supply of food crops not only in the country but ask for and arrange
supplies from outside as it has so long been supplying goods to outside countries.
Instead of allowing competitive purchases by difterent agencies and allowing them
to make as much profit as possible, which has been the cause of raising the prices
and instead of looking for too much excess profits tax, the Government should see
that the cultivators get a decent price and that the consumers, both urban and rural
get their food also at a decent price. The Provincial Governments and public support
should be enlisted for the proper management of the transactions as had once been
thought of through licensed traders instead of merely establishing free trade principle
as had lately been adopted. The question of transport of food trom one part of the
country to another should also receive careful consideration. In spite of the earnest
effort on the part of Government, there has been undeniable failure on its part to
supply proper transport for food supply and this has been due to their wreckless
depletion of wagon and railway materials from India to other countries and we should
ask for their return to us, now that the war front is being transferred to India.

THE HoNouraBLE Mr. R. H. PARKER (Bombay Chamber of Commerce) :
8ir, I have one or two brief comments to make. I do not want to repeat anything
that has been said by other members of the House. As a member of the European
Group I very much welcome the decision of the Government of India to make one
portfolio of this Department, for one Member of the Viceroy’s Council. That was
a thing that we always supported and we suggested in the very early stages of the
discussions on food control. I think one of the most serious omissions—and it is
largely I think a question of the Provincial Governments and their magistrates—
has been the question of the lack of severity in dealing with the people who have done
improper things in connection with food hoarding, charging higher prices than
controlled prices and go on. I think it is a most important thing that in every
possible case the maximum penalty should be exacted.

TeE HoNoURABLE M. HOSSAIN IMAM : No compromise.

THE HoNoURABLE ME. R. H. PARKER : I agree.

The Honourable Mr. Dalal suggested that the question of shipping space was
not such an acute one and I think he also said that as it was a matter of life and
death the space should be utilised for taking grains to this country. Well, with that
I of course fundamentally agree. But I think you have also to bear in mind that
shipping space, which is wanted now to carry food, is also wanted in connection with
the saving of lives from death among the forces. The fact remains that our troops
overseas must be backed up : and it may be even more important that they should
be backed up than that food should be brought here.

The Honourable Member also suggested that payment might be made in gold
or silver. 1 cannot help feeling that the implication underlying that suggestion
would be that the currency was not sound. It would encourage that feeling,
which I think should be avoided. -

Tae HoNOURABLE Me. M. N. DALAL : It has nothing to do with currency
atall. Gold and silver makes a spontaneous appeal to poor agriculturists that is a
suggestion which has also been made by Sir Tracy Gavin Jones, the President of the
Chamber of Commerce, Cawnpore.

THE HoNoUrABLE MR. R. H. PARKER : 1 can only say that I am afraid 1
disagree with Sir Tracy Gavin Jones.

The Honourable Sir David Devadoss seemed to say that there is very little
hoarding. I must say that my impression is that there is a large amount of hoarding
but that a large proportion of it is what I would call unintentional. I will tell you
two cases where I have been a hoarder myself, as an employer. When I found that
my employees could not get grain, I went out and bought grain in larger quantities
than I or they had done before. I had never bought such large quantities before in
normal times. Why did I do that now ¢ Not so much because I was frightened
about the future, but because I wanted to 'start my own organisation of grain shops
to supply my employees with food. I naturally had to stock the required foodgrains
in fairly large quantities in order to make sure of supplies for a reasonable period of
smn  Wat anly did T dn that for s few thousand peovle whom I happened to be
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in 1943 as compared with April, 1942. But in the matter of foodstuffs, it had
gone up from Rs. 245 lakhs to Rs. 354 lakhs. That is, more than a crore worth
of foodstuffs were exported to outside countries, and this on private acoount,
This is what has produced all this trouble. The total figure for the annual
export is also illuminating. In the 12 months ending March, 1943, it amounted
to nearly Rs. 47 crores As you know, Sir, owing to the Japanese menace,
nowadays very little of the home trade is carried on board ships. That is
the greatest difficulty. I want the Government-to come forward with a compre-
hensive, all-embracing measure. The difficulty is that the Government of India
have many Departments. Each Department has got a swaraj of its own. If it butts
into another Department’s sphere, it is told, ‘“ You have no business to come here *’,
Export is under one Department, ‘ Grow More Food *’ campaign is under another
Department, its distribution is another person’s business. This sort of thing may be
all right for peacetime, but when we are living in special conditions, this will never do.
Government may go.on changing the Seoretaries and the Members ad infinitum, but
they will never succeed in tackling the situation unless they have drive, imagination
and determination to do the thing, This excuse that the provinces stand in the
way is illusory. I for one believe that if the Government of India determine to do a
thing—I am talking of the Government of India as & whole, as apart from the De-
partment ; that can only be decided by the general decision of the Governor General
in Council—then they can do wonders.

I do not wish to take up the time of the House too much but I will be failing in
my duty if I did not tackle some of the questions. Major-General Wood had some.
thing to say about the producers who are hoarding, and he instanced the big hoarders
who are the first culprits, and then there are the small hoarders also. But are they
the only persons who are to be blamed ? Are not the traders doing the same thing ?
Are not the Government themselves doing the same thing ? The Government are
also hoarding, the trader is hoarding and the cultivator is also hoarding. I am a
cultivator and a farmer and I can say this. But who are the men who are the real
hoarders ? Who is the enemy No. I of the country and the society who is rewarded
by the Government of India ? Every time you will find that when a crop is harvest.
ed, the pricesare low. When it is moved to the urban areas and only a few producers
have stocks, the prices start rising up and then the people who have hoarded reap the
harvest and those who were partiotic enough to sell out are punished. They do not
get their price. This happened last year too in the case of wheat. You insisted on
Rs. 5 being maintained. Those who sold out were the sufferers. What confidence
can any one have in you ? Is there any reason why a farmer should ever place his
trust in your promise that you will continue to do the same thing which you had
promised to do ? I asked a pointed question today as to what will be Government’s
policy with respect to the prices of foodgrains in future and the Honourable the Food
Secretary told me that I shall get my answer during the course of the discussion.
I am sorry I did not catch if he did make any reference to this question of mine, I
had asked in question No. 134 a categorical question whether
prioe restriction will be adopted for wheat and rice in the.
current financial year ? Government has conveniently remained silent, with the
result that people will draw their own inference and the inference will be that it pays
to hoard. 'And you are going to reward those persons who have hoarded as usual,’
because the national characteristic of Englishmen is that they know only to muddle
through ? This is the racial characteristic and habit. You cannot change it, In
that case you will not be justified in blaming anybody. You have never punished
those who have hoarded and you have no intention of doing so. Let me be frank.
You are too frightened to take real steps. You have taken steps in one respect, in the
matter of textiles, and you have earned a rich dividend from it. Prices have wonder-
fully come down. That large stocks were being exported ‘to outside countries and
that the Government of India is taking everything for the army have been falsified.
There is 80 much stock that it cannot be sold before the 31st October. Similarly if
you have real determination to tackle the question of food, you could do so. But
you should do many things. First of all you have to declare everybody to Qeclare
stocks over a certain limit. You must examine the figures. You will have to impose '
penalties, that undeclared stocks will be confiscated, etc. You must then have a
machinery to examine these things and no more illegal gratifications. Government
has legalised illegal gratification.
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throwing blame upon it, take into its own hands the question of the country’s food
supply just as it has done about the military supply and take power to control the
purchase and supply of food crops not only in the country but ask for and arrange
supplies from outside as it has so long been supplying goods to outside countries.
Instead of allowing competitive punchases by ditterent agencies and. allowing them
to make as much profit as possible, which has been the cause of raising the prices
and instead of looking for too much excess profits tax, the Government should sec
that the cultivators get a decent price and that the consumers, both urban and rural
get their food also at a decent price. The Provincial Governments and public support
should be enlisted for the proper management of the transactions as had once been
thought of through licensed traders instead of merely establishing free trade principle
a8 had lately been adopted. The question of transport of food from one part of the
country to another should also receive careful consideration. In spite of the earnest
effort on the part of Government, there has been undeniable failure on its part to
supply proper transport for food supply and this has been due to their wreckless
depletion of wagon and railway materials from India to other countries and we should
ask for their return to us, now that the war front is being transferred to India. -

TeEE HoNouraBLE MRr. R. H. PARKER (Bombay Chamber of Commeroce) :
Sir, I have one or two brief comments to make. I do not want to repeat anything
that has been said by other members of the House. As a member of the European
Group I very much welcome the decision of the Government of India te make one
porttolio of this Department, for ono Member of the Viceroy’s Council. That was
a thing that we always supported and we suggested in the very early stages of the
discussions on food control. I think onc of the most serious omissions—and it is
largely I think a question of the Provincial Governments and their magistrates—
has been the question of the lack of severity in dealing with the people who have done
improper things in connection with food hoarding, charging higher prices than
controlled prices and so on. I think it is a most important thing that in every
possible case the maximum penalty should be exacted.

THE HoNOURABLE MR. HOSSAIN IMAM : No compromise.

TaE HoNOURABLE Mz. R. H. PARKER : I agree.

The Honourable Mr. Dalal suggested that the question of shipping space was
not such an acute one and I think he also said that as it was a matter of life and
death the spaco should be utilised for taking grains to this country. Well, with that
I of course fundamentally agree. But I think you have also to bear in mind that
shipping space, which is wanted now to carry food, is also wanted in connection with
the saving of lives from death among the forces. The fact remains that our troops
overseas must be backed up : and it may be even more important that they should
be backed up than that food should be brought here. )

The Honourable Member also suggested that payment might be made in gold
or silver. 1 cannot help feeling’ that the implication underlying that suggestion
would be that the currency was not sound. It would encourage that feeling,
which I think should be avoided.

TaeE HoNoURABLE M. M. N. DALAL : It has nothing to do with currency
atall. Gold and silver makes a spontaneous appeal to poor agriculturists that is a
suggestion which has also been made by Sir Tracy Gavin Jones, the President of the *
Chamber of Commerce, Cawnpore.

TrE HoNOURABLE MR. R. H. PARKER : I can only say that I am afraid I
disagree with Sir Tracy Gavin Jones.

The Honourable Sir David Devadoss seemed to say that there is very little-
hoarding. I must say that my impression is that there is & large amount of hoarding
but that a large proportion of it is what I would call unintentional. I will tell you
two cases where I have been a hoarder myself, as an emﬁloyer. When I found that
my employees could not get grain, I went out and bought grain in larger quantities
than I or they had done beforc. I had never bought-such large quantities before in
pormal times. Why did I do that now ¢ Not so much because I was frightened
about the future, but because I wanted to start my own organisation of grain shops
to supply my employees with food. I naturally had to stockthe required foodgrains
in fairly large quantities in order to make sure of supplies for a feasonable period of
time. Not only did I do that for a few thousand people whom I happened to be
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employing as manager of a company, but I also did it for my own personal staff.
I started a little grain shop in my compound which was run by one of my servants.
There also I had to keop a stock of grain. That is all very harmless, in general terms.
But the fact remains that it gives the impression that large stocks are being bought
and taken away. People think they are being consumed. They are not. They
are there for use. And to that extent our position is probably not as bad as it seems.

There was a reference by two Honourable Members to subsidies. I have always
held the view that the line adopted in England is really a sounder line than that
which we have adopted here, and 1 would strongly recommend Provincial Govern-
ments to consider whether, when they have to purchase grain for their own provincial
requirements, for the requirements of those who live in their territories, even though
they may haveto pay a high price, whether they ought not to sell at a fair and rea-
sonable price to tho consumers in their province. ' 4

The Honourable Sir A. P. Patro wanted to have rural rationing rather than
urban rationing. I think that is purely a question of practical politics.——

TeE HoNOURABLE Sik A. P. PATRO : I never said that there should be rural
rationing. What I said was that the rural problem was different from the urban,
and I also said that you employers bought food at high prices to the detriment of the
rural people.

TeE HoNoUuRABLE MR. R. H. PARKEKR : I thought that¢he Honourable
Member was advocating the adoption of rural rationing. I am wrong. I am sorry
I misunderstood him. I do not know what his solution of the problem is in that
case. . ‘
Then he rather jeered at the Grow More Food campaign. “That is all very well,
You may jeer at it, but the fact remains that there are a tremendous lot of modern
methods which the Honourable Member as & zamindar and all zamindars should try-
and persuade their ryots to adopt. The zamindars—

THE HoNOURABLE Sir A. P. PATRO : Where are the zamindars ¢ They have
all disappeared |
M‘ '.]IJ'HE HoxouraBLE MR. R. H. PARKER : Well, I can still see the Horourable

ember |

The Honourable Mr. Hossain Imam referred to the unemployed Members of the
Viceroy’s Council. Now, if there is one thing more valuable than any other in life,
it is a large number of people who are unemployed, who have brains, and who are
thinking : they are the thinking department of the world. )

That is all I have to say. '

*THE HoNOURABLE MauLvi ALI ASGAR KHAN (Assam : Muhammadan):
Sir, today we have met here to discuss the food problem, which is very important in
India at the moment.

The price of foodstuffs is daily increasing, and has reached such a high pitch
now that it is beyond the means of the masses to buy the necessities of life such as
their staple food. In the Eastern Provinces rice is the principal food. The price of .
this commodity has gone up from Rs. 4 to Rs. 40 a maund now. How is it possible
for the poor classes to buy rice at this high price ? Moreover, it has become scarce
now. Bengal, Assam, Bihar, Orissa and Madras are the provinces where rice is
chiefly consumed. The other parts of India where wheat is consumed there is a
sufficiency of this commodity, and it is also imported from Australia.

In normal times Burma used to supply vast quantities of rice to the rice-
consuming provinces to feed especially the people in the industrial areas such as
mills and tea estates. But now Burma having been occupied by the enemy, these
provinces are obliged to depend on their own resources.

With the war activities in India, the Military Department had stored up a vast
quantity of rice for the army. Profiteers, finding that there was an extraordinary
demand for rice, began to stock it for profit. Industrial magnates had stored up the
same to provide for the labour employed by them. Thus the price .of rice
went up very high, especially in Bengal where this commodity is in deficit at all
times. In addition to this, they had to supply to the India Government. In spite
of the shortage in India, she had to export.

In order to lower the prices, Government introduced the control system. But
this could not meet with the desired result, as the transport facilities for the supply
were not available. So the net result was nil. Having had this experience, Govern-

*Not correoted by the Honourable Member. .
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very little on actual increase of the same. All money available for agricultural
improvement was spent for the pay of the staff and research activities. But actually
money was not available for land improvement and other expenses in this connec-
tion. Government should settle all the available land to the people to increase the
output. of foodstuff and to control the price of the same. Government should them-
selves open up storing centres and buy the same for supplying to all intending pur-
chasers at a fixed low prioe, so that it may be within the reach of everybody’s pocket.
In conclusion, Sir, I would submit that Government should increase the settlement
of all cultivable land as I mentioned in my Province of Assam and in other provinces,
8o that commodities supply may increase and scarcity vanish. They should help the
cultivators by giving money and supplying fertilisers so as to improve the outturn of
the crop and also Government should be particularly careful in the matter of exports
of foodstuffs to other countries, and should have import of foodgrains from other
countries. ,I hope the Government will not turn a deaf ear to what Honourable
Members say in the House, but will utilise same to improve matters. '

With these words, Sir, I conclude my speech.

Toe HonouraBre Me. N. K. DAS (Orissa : Non-Muhammadan) : Sir, I
happen to come from a province which is alleged to be a surplus province and which
is a neighbouring province to Bengal, and still not much of foodgrains have flown
from my province to Bengal. There has been some adverse oriticism against my
{-rovince. But I shall presently show that my province is not a surplus provinoe.
"It is true that there may be Government records which were computed 20 years back
in one propitious year and which perhaps has never been revised in the light of what
is obtaining today. I shall also show that as my province happens to be in a deltaio
area it is subjected almost annually to devastating floods and my provinoe is practi-
cally denuded by about 10 per cent. of its crop every year. The last tornado which
swept over Midnapore also was over Northern Balasore, a district in my provinoe and
a large quantity of crops was damaged. In that part of the Balasore distriot on the
borders of Midnapore not only are there famine conditions but even deaths due to
starvation. To add to all these troubles, a cyclone of severe intensity passed over
the coastal area in Orissa in November last—the wind sweeping over 40 miles inland
and crop that was ripening in November, to be reaped in December, was almost
completely destroyed in that coastal tract of Orissa. So, therefore, Sir, taking all
these facts into consideration—the geographical position, the ‘annual devastation
and then the two unusual factors of cyclone in successive stages in November and
in October—you can take it that taking an average for the last five years, it cannot
be said that my province is a surplus one, and, if I have to concede that it is, as Go-
vernment records show it, really a surplus one I can go so far and say that it may be
just on the very margin of being a surplus province.

As I have said, Sir, crop statements, I am afraid, are export figures and are rather
unreliable. I have already said that they may have been computed some 10 or 156
years back on a very propitious year and have never been corrected since, with the
result that Orissa is being shown now today as a surplus province, which has quite a
large surplus of about 10 or 20 lakhs of maunds of rice. Unfortunately, Sir, these
figures also take into account quite a large trade of this commodity that flows into
Orissa from the neighbouring States. There are quite a large number of feudatory
States round about Orissa and quite a substantial trade in this commodity flows from
these States through Orissa. Some portion of the commodity is exported, while
some is consumed in Orissa itself. So, Sir, these trade figures which show that my
province is a surplus one are mostly based on this trade that flows from the neighbour-
ing States. What happened this ycar, Sir, was that these small States, which were
certainly very panicky, as everybody else was because of an imminent invasion by
Japan of the East Coast, kept back everything they could and did not allow any of
this commodity to flow out in the regular and normal channel of business, and the
result was that my province was deprived to that extent of quite a large amount of
its rice and paddy and of course pulses, too.

Then, again, Sir, in spite of all these facts and in spite of the fact that the Govern-
ment of Orissa had some knowledge, or at least had some signs of this case happening,
the Government of Orissa did agree to spare to the Government of India pool, at their
request, about 3 lakhs of maunds of rice, and we did actually give to the Government

-
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employing as manager of a company, but I also did it for my own personal staff.
I started a little grain shop in my compound which was run by one of my servants.
There also I had to keep a stock of grain. That is all very harmless, in general terms.
But the fact remains that it gives the impression that large stocks are being bought
and taken away. People think they are being consumed. They are not. They
are there for use. Arid to that extent our position is probably not as bad as it seems.

There was a reference by two Honourable Members to subsidies. 1 have always
held the view that the line adopted in England is really a sounder line than that
which we have adopted here, and I would strongly recommend Provincial Govern-
ments to consider whether, when they have to purchase grain for their own provincial
requirements, for the requirements of those who live in their territories, even though
they may haveto pay a high price, whether they ought not to sell at a fair and rea-
sonable price to the consumers in their province.

The Honourable Sir A. P. Patro wanted to have rural rationing rather than
urban rationing. I think that is purely.a question of practical politics, ’

TeE HoNOURABLE Sik A, P. PATRO : I never said that there should be rural
rationing. What I said was that the rural problem was different from the urban,
and I also said that you employers bought food at high prices to the detriment of the
rural people.

TEE HoNouraBLE M. R. H. PARKER : I thought that the Honourable
Member was advocating the adoption of rural rationing. I am wrong. I am sorry
I misunderstood him. I do not know what his solution of the problem is in that
case

Then he rather jeered at thte Grow More Food campaign. That is al very well,
You may jeer at it, but the fact remains that there are a tremendous lot of modern
methods which the Honourable Member as a zamindar and all zamindars should try
and persuade their ryots to adopt. The zamindars—— .

'THE HONOURABLE SIR A. P. PATRO : .Where are the zamindars ¢ They have
all disappeared ! _

THE HoNOURABLE Mr. R. H. PARKER : Well, 1 can still see the Honourable
Member !

The Honoyrable Mr. Hossain Imam referred to the unemployed Members of the
Viceroy’s Council. Now, if there is one thing more valuable than any other in life,
it is a large number of people who are unemployed, who have brains, and who are
thinking : they are the thinking department of the world.

That is all I have to say.

*THE HoNOURABLE Mavurvi ALI ASGAR KHAN (Assam: Muhammadan):
Sir, today we have met here to discuss the food problem, which is very important in
India at the moment.

The price of foodstuffs is daily increasing, and has reached such a high pitch
now that it is beyond the means of the masses to buy the necessities of life such as
their staple food. In the Eastern Provinces rice is the principal food. The price of
this commodity has gone up from Rs. 4 to Rs, 40 a maund now. How is it possible
for the poor classes to buy rice at this high price ¥ Moreover, it has become scarce
now. Bengal, Assam, Bihar, Orissa and Madras are the provinces where rice is
chiefly consumed. The other parts of India where wheat is consumed there is a
sufficiency of this commodity, and it is also imported from Australia.

In normal times Burma used to supply vast quantities of rice to the rice.
consuming provinces to feed especially the people in the industrial areas such as
mills and tea estates. But now Burma having been occupied by the enemy, these
provinces are obliged to depend on their own resources.

With the war activities in India, the Military Department had stored up a vast
quantity of rice for the army. Profiteers, finding that there was an extraordinary
demand for rice, began to stock it for profit. Industrial magnates had stored up the
same to provide for the labour employed by them. Thus the price of -rice
went up very high, especially in Bengal where this commodity is in deficit at all
times. In addition to this, they had to supply to the India Government. In spite
of the shortage in India, she had to export.

In order to lower the prices, Government introduced the control system. But
this could not meet with the desired result, as the transport facilities for the supply
were not available. So the net result was nil. Having had this experience, Govern-
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very little on actual increase of the same. All money available for agricultural
improvement was spent for the pay of the staff and research activities. But actually
money was not available for land improvement and other expenses in this connec-
tion. Government should settle all the available land to the people to increase the
output of foodstuff and to control the price of the same. Government should them-
selves open up storing centres and buy the same for supplying to all intending pur-
chasers at a fixed low price, so that it may be within the reach of everybody’s pocket.
In conclusion, Sir, I would submit that Government should increase the settlement
of all cultivable land as I mentioned in my Province of Assam and in other provinces,
so that commodities supply may increase and scarcity vanish. They should he]p the
cultivators by giving money and supplying fertilisers so as to improve the outturn of
the crop and also Government should be patticularly careful in the matter of exports
of foodstuffs to other countries, and should have import of foodgrains from other

.oountries. I hope the Government will not turn a deaf ear to what Honourable
Members say in the House, but will utilise same to improve matters.

With these words, Sir, I conclude my speech.

TeEe HoNoUurRABLE M. N. K. DAS (Orissa : Non-Muhammadan): Sir, I
happen to come from & province which is alleged to be a surplus province and which
is a neighbouring province to Bengal, and still not much of foodgrains have flown
from my province to Bengal. There has been some adverse oriticism against my
province. But T shall presently show that my province is not a surplus province.
It is true that there may be Government records which were computed 20 years back
in one propitious year and which perhaps has never been revised in the light of what
is obtaining today. I shall also show that as my province happens to be in a deltaic
area it is subjected almost annually to devastating floods and my province is practi-
cally denuded by about 10 per cent. of its crop every year. The last tornado which
swept over Midnapore also was over Northern Balasore, a district in my province and
a large quantity of crops was damaged. In that part of the Balasore district on the
borders of Midnapore not only are there famine conditions but even deaths due to
starvation. To add to all these troubles, a cyclone of severe intensity passed over
the coastal area in Orissa in November last—the wind sweeping over 40 miles inland
and crop that was ripening in November, to be reaped in December, was almost
completely destroyed in that coastal tract of Orissa. So, therefore, Sir, taking all
these facts into consideration—the geographical position, the annual devastation
and then the two unusual factors of cyclone in sucoessive stages in November and
in October—you can take it that taking an average for the last five years, it cannot
be said that my province is a surplus one, and, if I have to concede that it is, as Go-
vernment records show it, really a §urplus one I can go so far and say that it may he
just on the very margin of being a surplus province.

As I have said, Sir, crop statements, I am afraid, are export figures and are rather
unreliable, I have already said that they may have been computed some 10 or 15
years back on a very propitious year and have never been corrected since, with the -
result that Orissa is being shown now today as a surplus province, which has quite a
large surplus of about 10 or 20 lakhs of maunds of rice. Unfortunately, Sir, these

es also take into account quite a large trade of this commodity that flows into
Orissa from the neighbouring States. There are quite a large number of feudatory
States round about Orissa and quite a substantial trade in this commodity flows from
these States through Orissa. Some portion of the commodity is exported, while
some is consumed in Orissa itself. So, Sir, these trade figures which show that my
province is a surplus one are mostly based on this trade that flows from the neighbour-
ing States. What happened this year, Sir, was that these small States, which were
certainly very panicky, as everybody else was because of an imminent invasion by
Japan of the East Coast, kept back everything they could and did not allow any of
this commodity to flow out in the regular and normal channel of business, and the
result was that my province was deprived to that extent of quite a large amonnt of
its rice and paddy and of course pulses, too.

Then, again, Sir, in spite of all these facts and in spite of the fact that the Govern-
ment of Orissa had some knowledge, or at least had some signs of this case happening,
the Government of Orissa did agree to spare to the Government of India pool, at their
request, about 3 lakhs of maunds of rice, and we did actually give to the Government
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of India pool about 3 lakhs of maunds of rice. This was somewhere in May this year
and as this was given on practically I am told, a distinct understanding that since
crop prospects were not quite very bright in Orissa this year and since they had already
had devastations from cyclone and other causes during the last year the Government -
of India will not insist upon the Government of Orissa to make further contributions
on this account and that the Government of India will leave the Government of Orissa
to manage thipgs by itself. But contrary to this understanding—if this was an under-
standing at all—the Government of India declared the Eastern Zone as a free trade
zone on the 18th of June, 1943, and as a result of that people from Midnapore and
people from Bengal used to come or started coming in large numbers. They used to
board running trains and they used to carry with them small baskets’and they dropp-
ed in at the nearest places possible and usedsto buy whatever they could of rice or
paddy or whatever was available to them in the cogptryside in Orissa.. The npumber
of such people, Sir, was not very small. On a modest estimate it might be said that
at least 5,000 people used to do this sort of travelling and purchasing rice and paddy
in Orissa every day. This went on for about a month or so and then the Orissa
Government in order to save their own people —I mean in order to sawe their own skin,
perhaps they had no alternative—decided to resort to a plan of attaching all that was
available in the country. They did so, and I must say that it was a very bold step
taken. If that step had not been taken, Sir, I am sure to day worse conditions would
‘have prevailed in my province than those prevailing today in Bengal.

Tee HoNouraBLE THE -CHAIRMAN (The Honourable Mr. V. V. Kalikar):
How long will the Honourable Member" continue ?

TaE HoNOURABLE MR. N. K. DAS: For another ten minutes, Sir.

Trre HoNoUuraBLE THE CHAIRMAN (The Honourable Mr. V. V. Kalikar) :
The House will now adjourn till 11 o.M. tomorrow. The Honourable Member will

resume his speech tomorrow.
The Council then adjourned till Eleven of the Clock on Friday, the 13th August,

1943.
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